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1
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI
ORIGINAL APPLICATION NO. ............. OF 2024
IN THE MATTER OF:
BHARATIYA KISHAN UNION (PURWA) ....APPLICANT
VERSUS ::
UNION OF INDIA &ORS. ...RESPONDENTS

REPLY ON BEHALF OF RESPONDENT NO. 8/ RVNL TO THE
APPLICATION FILED BY APPLICANT U/S 14 &15 R/'W SECTION
18 OF THE NATIONAL GREEN TRIBUNAL ACT, 2010

MOST RESPECTFULLY SHOWETH:

PRELIMINARY SUBMISSIONS:

[. That at the outset, Respondent No. 8 denies each and everv
averment made by the Applicant in the present application and
nothing contained in the application should be deemed to have been

admitted by RVNL/ Respondent No. 8 herein.

2. That in view of sec 14 (3) of NGT Act, present application may
not be entertained for adjudication by this Hon’ble Tribunal. The
present application has been filed beyond the period of six months

when the applicant first noticed the alleged violation . Therefore the
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present application is not maintainable before this Honble Tribunal

and Hence liable to be dismissed forthwith.

3. That it is respectfully submitted that as per the railway letter no
2023/Proj. /MUTP-III/VR-DRD/1/4 New Delhi, dated: -
13.10.2023 railway projects are exempted from requiring
Environmental Clearance (EC) and Coastal Regulation Zone (CRZ)
approval, as stipulated under Chapter-I'V, Section 11 of the Railway
Act, 1989. The section Section 11 of the Railway Act, 1989 states

that :-

“Power of Railway administrations to execute all necessary works.-
Norwithstanding anything contained in anv other law for the time
being in force, but subject to the provisions of this Act and the
provisions of any law for the acquisition of land jor a public purpose
or for companies, and subject also, in the case of a non-Government
railway, to the provisions of awny contract between the non-
Government railway and the Central Govermment, a railway
administration may, for the purposes of constructing or maintaining
a railway —
make or construct in or upon, across, under or over any lands, or

any streets, hills, valleys, roads, railway, tramways, or any rivers,
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canals, brooks, streams or other waters, or any drains, water-pipes.
gas-pipes, oil-pipes, sewers, electric supply lines, or telegraph lines
such temporary or permanent inclined-planes, bridges, tunnels.
culverts, embankments, adequcts, bridges, roads, lines of raif, ways,
passages, conduits, drains, piers, cuttings and fences, in-take wells,
tube wells, dams, river training and protection works as it thinks
proper”

The office memorandum of Ministry of environment & climate
change under ref(ii) dt 06-10-2023 clearly stipulates that Railway
projects are exempted from prior environmental clearance in terms
of Sec-11 of the Raihway Act 1989 which overrides every other law
in force with the phrase “Notwithstanding anything contained in

any other law for the time being in force”.

4. That the construction of this bridge was essential because the
existing railway bridge is unable to support the 25-ton axle load and
had surpassed its service life of 100 vears. Additionallv, the project
was direct]j monitored by the Prime Minister's Office (PMO,, and
the completion of the bridge before the Maha Kumbh (January 2023)
was mandatory fo ensure proper crowd management, as a large

number of devotees are expected to gather during the event In light
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of these factors, the proposal to halt work was both irrelevant and

impractical.

5. It is important to note that the project does not involve the construction
of a new bridge. but rather the rebuilding of the existing IZAT bridge,
which was originally constructed in 1912 and has exceeded 100 years of
service. The current bridge 1s inadequate for carrying the present railway
standard axle loads, resulting in the imposition of a Permanent Speed
Restriction (PSR) ot 50 km/h on this section. Given these factors, the
proposal for rebuilding the bridge was sanctioned by railway board—in
2003-2004, 2010,2012 & 2017. the same has been revised and
transferred to RVNL from NER wvide letter of Ministry of railway a0
2009/CE-I/BR-II/NER New Dethi, dated 05.09.2017 This work was
essential for ensuring safety and supporting the necessary development
of Indian Railways. It falls under the routine operations of the Indian

Railways.

Before commencing the construction, a Technical Advisory Committee
(TAC) was established, comprising some of the most eminent

professionals in the field of engineering. The committee included:

Shri R.R. Jaruhar: Ex-Member Engineering, Railway Board
{Chairman)
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« Dr. Prem Krishna: Professor Emeritus, [I'T Roorkee (Member)

. Shri Bageshwar Prasad: [:x-MD., UP State Bridge Corporation
(Member)

« Shri Amitabha Ghoshal: Steel Structure Specialist (Member)

« Dr. N.N. Som: Geotechnical Expert, Retired Professor, Jadavpur
University (Member)

+ Shri B.P. Awasthi: Chief Project Director (Bridge Works). North
Eastern Railway (Member)

- Shri Rajeev Verma: Executive Director (Bridges & Structures),
RDSO (Member)

After visiting the site and examining the hydrological and geotechnical
characteristics of the Ganga and Yamuna rivers, as well as their barks,
the committee finalized the span configuration, location, and other
engineering aspects of the bridge. The spaﬁ length was increased
compared to the original IZAT bridge, reducing the number of piers
from 40 to 24. This significantly increased the length of the waterways

and reduced the obstruction to river flow.

Additionally, a detailed mathematical model study was conducted by
Prof. Z. Ahamed of IIT Roorkee to ensure that the flow of the Ganga

River would not be altered. In his report, he concluded:

"At the outset, it is concluded that the proposed bridge will not affect the
hvdrodynamics or morphology of the Ganga and Yamuna rivers. It will
also not affect the flow distribution across the river's cross-section at

the bridge site. The effect of the proposed bridge on existing bridges,
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and vice versa, in terms of scour depth, is negligible. Thus, the proposed

configuration of the bridge is in order.

It is also to be mentioned that all major
substructure work for the bridge was completed in March 2023, and
by June 2023, 80% of the superstructure work was finished except
some minor work. The batching plant used for casting the foundation
and piers of the important bridge was located near Jhusi station
(Altitude: - 592329.16 m E & 2813114.66 m N) far away from the
riverbank, ensuring no disposal of waste into the river. Initially, the
pollution control board granted approval for the installation of the
batching plant from 20.04.2021 to 31.03.2023. Since the project was
completed within the approved tenure of the batching plant, no
environmental violations occurred. Despite the above, the NOC for
the batching plant from the Pollution Board has been extended by

the contractor, ITD Cementation, from 23.06.2023 to 31.03.2024.

The clause 14 of NGT act 2010 states that

(1) The Tribunal shall have the jurisdiction over all civil cases where a
substantial question relating to environment (including enforcement of any
legal right relating to environment), is involved and sucl question arises out

of the implementation of the enactments specified in Schedule 1.

(2) The Tribunal shall hear the disputes arising from the questions referred to

in sub- section (I) and settle such disputes and pass order thereon.
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(3) No application for adjudication of dispute under this section shali be
entertained by the Tribunal unless it is made within a period of six months

Srom the date on which the cause of action for such dispute first arose:

Provided that the Tribunal may, if it is satisfied that the applicant was
prevented by sufficient cause from filing the application within the said

period, allow it to be filed within a further period not exceeding sixty days.

Regarding the above point 3, it is to be noted that the applicant filed its
first application on April 4, 2023, at NMCG. Since the date of filing exceeds
six months, the case may not be entertained. The processing by NMCQG is

ongoing, and the minutes of the meeting conducted at NMCG on May 31,

2024, may be referred to in this regard.

» For the superstructural work, which consist of fabrication of girder,
launching of girder, installation of bearing & other miscellancous work.
To execute the same a fabrication yard was established near Jhusi
station, material was supplied from Jhusi end for launching of girders.
Most of launching was conducted by launching crane which was
assembled on the 1% span which did not contribute to any environmental
pollution in the River Ganga. It is also important to mention that for 8
months of the year, the Ganga flows towards the Daraganj side,

covering only a 150- to 200-meter-wide area out of the total 2 km.
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6. The railway projects are exempted from environmental clearance.
as stipulated under Chapter IV, Section 11 of the Railway Act, 1989.
Nevertheless, RVNL has applied for approval on the NMCG
website. In response the NMCG, in the Minutes of the Znd meeting
of the cell held on 30th April 2024, issued a statement dated 31st
May 2024. The NMCG clarified that since the construction of the
bridge is already completed, it does not fall under the prior approval
clause mentioned in Section 42 of the Authority's Order. Instead, the
project can be reviewed under Section 6(3), which allows the NMCG
to evaluate projects constructed before 2016, In light of this, the
proposal for post-facto approval has already been submitted threugh

the NMCG website whose approval is currently pending.

7. That regarding the concern about polluting the river during
construction, this claim is completely false and misleading. The
photographs presented in the RTI are misrepresentative. The RTI,
submitted by the applicant via letter reference BKK/NMCG dated
04/04/2023 & NMCG/BKU/07 dated 11th December 2023, shows
several images of the ongoing construction, including a temporary
bridge. This bridge, essential for transporting materials across the

submerged areas of the river, was constructed with permission from
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the Mela Adhikari. The temporary bridge was made by inserting

steel pipes, which did not cause any pollution to the river.

Regarding the photographs regarding alleged sand and other
materials dumped for preparing the road approach, it is important to
clarify that these materials were not brought in from external
sources. They are, in fact, dredged materials released during the
sinking of the well foundation, which were stored within the
construction site perimeter. These materials were later used to fill

dredge holes and to prepare roads for the Magh Mela.

Additionally, some of the photographs allegedly showing
incomplete piers during the flood were falsely represented as debris
(soil from external sources). This clearly indicates that the applicant
deliberately and misleading attempted to portray river pollution,

using any means necessary to support their claims.

Additionally, it was mentioned that alleged debris was generated
during the controlled blasting of well foundations. However, the
actual fact is that blasting is a process to ensure that the wells do not
get stuck during the sinking operation. The blasting was conducted
solely to facilitate the proper placement of the concrete foundatier.
and the final positioning of the wells, which is crucial to ensure the

stability of the bridge. It is important to note that the blasting work
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was carried out only after obtaining prior permission from the

District Magistrate of Prayagraj. Mild blasting was performed in
strict adherence to the standard specifications set by both the
Ministry of Road Transport and Highways (MoRTH) and Indian
Railway Standards. Therefore, the allegation of polluting river is

completely baseless and misieading.

8. That the applicant has no locus to file the present application.
Neither the applicant has any basis to file the present application.
The applicant’s alleged representative has wrongly been agitating

the matter time and again with vested interest.

PARAWISE REPLY:

1. That the Contents of corresponding Para No. 1 of application are
matter of record. The applicant is not a legal entity and there is
no due resolution on behalf of the applicant in favour of 1ts

alleged representative.

2. That the Contents of corresponding Para No. 2 of the application

are matter of record.
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. That the Contents of corresponding Para No. 3 of the applicaticn

are matter of record.

. That the Contents of corresponding Para No. 4 of the application
are wrong and vehemently denied. The present application has
been filed without due authorization and hence the application s
not maintainable. It is wrong and denied that any pollution caused
by the Rail-Bridge construction. It is further denied that any
action of answering respondent has led to irreversible changes in

- the ecological set up of river.

. That the Contents of corresponding Para No. 5 of the application
are matter of records. The significance of river Ganga is well

known.

. That the Contents of Corresponding Para No. 6 of the application

are matter of record.

. That the Contents of corresponding Para No. 7 of the application

are wrong and denied save and except which are matter of record.



284

12
The work of rebuilding of bridge no 111 over river Ganga was
initially appeared on pink book 2003-04 of NER and the same has
been revised and transferred to RVNL from NER vide letter of
Ministry of railway no 2009/CE-I/BR-II/NER New Delhi, dated
05.09.2017. The Copy of letter dt 05-09-201% is annexed as
Annexure- R-] .
The substructural work was completed before
March 2023 except some minor work & The batching plant used for
casting the foundation and piers of the important bridge was located
near Jhusi station (Altitude: - 592329.16 m E & 2813114.66 m N)
far away from the riverbank, ensuring no disposal of waste into the
river. Initially, the pollution control board granted approval for the
installation of the batching plant from 20.04.2021 to 31.03.2023,
which was later extended from 23.06.2023 to 31.03.2024. Since the
project was completed within the approved tenure of the batchinz

plant, no environmental violations occurred.

For the superstructural work, which consist of fabrication of girder,
launching of girder, installation of bearing & other miscellaneous
work. To execute the same a fabrication yard was established nea-
Jhust station, material was supplied from Jhusi end for launching of

girders. Most of launching was conducted by launching crane which
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was assembled on the 1% span which did not contribute to any

environmental pollution in the River Ganga.

It should also be noted that as per the railway letter no 2023/Proj.
/MUTP-I1I/VR-DRD/1/4 New Delhi, dated: -13.10.2023 railwey
projects are exempted from requiring Environmental Clearance {EC)
and Coastal Regulation Zone (CRZ) approval, as stipulated under
Chapter-IV, Section 11 of the Railway Act, 1989.The office
memorandum of Ministry of environment & climate change under
ref(ii) may also be referred in this regard. The section Section 11 of

the Railway Act, 1989 states that :-

“Power of Railway administrations to execute all necessary works.-
Notwithstanding anything contained in any other law for the time
being in force, but subject to the provisions of this Act and the
provisions of any law for the acquisition of land for a public purpose
or for companies, and subject also, in the case of a non-Governmert
railway, to the provisions of any contract between the non-
Government railway and the Central Government, a railway
administration may, for the purposes of constructing or maintaining

a railway —
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make or construct in or upon, across, under or over any lands. or any
streets, hills, valleys. roads, railway, tramways. or any rivers, canals,
brooks, streams or other waters, or any drains, water-pipes, gas-
pipes, oil-pipes, sewers, electric supply‘lines, or telegraph lines, such
temporary or permanent inclined-planes, bridges, tunnels, culverts,
embankments, adequcts, bridges, roads, lines of raif, ways, passages,
conduits, drains, piers, cuttings and fences, in-take wells, tube wells,
dams, river training and protection works as it thinks proper™.
That the office memorandum of Ministry of environment & climate
change under ref(ii) dt 06-10-2023 clearly stipulates that Railway
projects are exempted from prior environmental clearance in terms of Sec-
11 of the Railway Act 1989 which overrides every other law in force with
the phrase “Notwithstanding anything contained in any other law for the

time being in force”.

The Copy of Sec 11 of the Railway Act 1s annexed as Annexure-
R- 2,& The Copy of letter dt 13-10-2023 is annexed as Anhexure-
R- 3. The office memorandum of Ministry of environment &
climate change under ref(ii) dt 06-10-2023 is annexed as

Annexure- R-4.
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8. That the Contents of corresponding Para No. 8 of the application

are wrong and denied. The Applicant stated that Bhartiva Kishan
Union (Purwas) is a socially conscientious group registered as a
trust however 1t does not disclose its registration number. A trust
cannot be without registration no. So 1t is not a registered trust.
The trust-deed and its objectives are not clear. The applicant has

no locus to file the present application.

. That the Contents of corresponding Para No. 9 of the application

are wrong and denied. The railway projects are exempted from
environmental clearance, as stipulated under Chapter IV, Section
11 of the Railway Act, 1989. Nevertheless, RVNL has applied
for approval on the NMCG website. In response the NMCG, in
the Minutes of the 2nd mgeting of the cell held on 30th Apnl -
2024, 1ssued a statement dated 31st May 2024. The NMCG
clarified that since the construction of the bridge is already
completed, it does not fall under the prior approval clause
mentioned in Section 42 of the Authority's Order. Instead, the
project can be reviewed under Section 6(3), which allows the
NMCG to evaluate projects constructed before 2016. In light of

this, the proposal for post-facto approval has already been
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submitted through the NMCG website whose approval is
currently pending. The Copy of application dt made by RVNL
for approval from NMCG is annexed as Annexure- R-5. The
Copy of statement of NMGC dt 31-05-24 is annexed as
Annexure- R-6. The Copy of letter dt -09-2024 for ex-post facto

approval is annexed as Annexure- R-F.

Regarding the concern about polluting the river during construction,
this claim is completely false and misleading. The photographs
presented in the RTT are misrepresentative. The RTI, submitted by
the applicant via letter reference BKK/NMCG dated 04/04/2022 &
NMCG/BKU/07 dated 11th December 2023, shows several images
of the ongoing construction, including a temporary bridge. This
bridge, essential for transporting materials across the submerged
areas of the river, was constructed with permission from the Mela
Adhikari. The temporary bridge was made by inserting steel pipes,

which did not cause any pollution to the river.

Regarding the photographs regarding alleged sand and other
materials dumped for preparing the road approach, it is important to
clarify that these materials were not brought in from external

sources. They are, in fact, dredged materials released during the
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sinking of the well foundation, which were stored within the
construction site perimeter. These materials were later used to fill

dredge holes and to prepare roads for the Magh Mela.

Additionally, some of the photographs allegedly showing
incomplete piers during the flood were falsely represented as debris
(soil from external sources). This clearly indicates that the applicant
deliberately and misleading attempted to portray river pollution,

using any means necessary to support their claims.

Additionally, it was mentioned that alleged debris was generated
during the controlled blasting of well foundations. However, the
actual fact is that blasting is a process to ensure that the wells do not
get stuck during the sinking operation. The blasting was conducted
in the well at a depth of 36 to 60 meter below the river bed solely to
facilitate the proper placement of the concrete foundation and the
final positioning of the welis, which is crucial to ensure the stability
of the bridge. It is important to note that the blasting work was
carried out only after obtaining prior permission from the District
Magistrate of Prayagraj. Mild blasting was performed in strict
adherence to the standard specifications set by both the Ministry of

Road Transport and Highways (MoRTH) and Indian Railway
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Standards. Therefore, the allegation of polluting river is completely

baseless and misleading.

10. That the Contents of corresponding Para No. 10 of appl:cation
are matter of records. Reply for the same was given by
GM/RVNL vide letter no RVNL/BSB/GB/111/Corr./37/358
dated 17.06.2023. The Copy of letter dt 17-06-2023 1s annexed

as Annexure- R-3.

11. That the contents of corresponding Para No. 11 of the

application are wrong and denied.

It is important to note that all major substructure work for the bridge
was completed in March 2023, and by June 2023, 80% of the
superstructure work was finished. The construction of this bridge
was essential because the existing railway bridge is unable ic
support the 25-ton axle load and had surpassed its service life of 100
years. Additionally, the project was directly monitored by the Prime
Minister's Office (PMQO), and the completion of the bridge bejore the
Maha Kumbh (January 2025) was mandatory lo ensure proper

crowd management, as a large number of devotees are expected ic
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gather during the event. In light of these factors, the proposal to halit

work was both irrelevant and impractical.

12.That the contents of the corresponding Para No.12 of the
application are wrong and denied. Reply for the same was given
by GM/RVNL vide letter no RVNL/BSB/GB/111/Corr./37/558

dated 17.06.2023.

13.That the contents of corresponding Para No 13 of the application

are wrong and denied.

The Section 11 of the Railway Act, 1989, is once again referred to
for the matter at hand. It is also worth mentioning that the application
for post-facto approval, as per NMCG directives in the minutes of
the 2nd meeting of the cell held on 30th April 2024 from 10:30 AM

onwards at NMCG, dated 31/05/2024, was already submitted.

The batching plant used for casting the foundation and piers of the
important bridge was located near Jhusi station (Coordinates:
592329.16 m E & 2813114.66 m N), approximately 2 km away from

the riverbank, with no connection to or impact on river pollution.

Regarding the NOC/valid consent for the batching plant, the

Pollution Control Board initially granted approval for its installatior.
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from 20.04.2021 to 31.03.2023. which was later extended from
23.06.2023 to 31.03.2024. Hence no environmental violations

occurred.

14. That the contents of the corresponding Para No. 14 of the

application are wrong and denied.

The inspection report, dated [13.06.2023], may be referred to
once again, as it clearly meets each and every allegation made
by the applicant. It is also to be ensured that no construction
and demolition (C&D) waste was left in the river during or afier
the construction process. Furthermore, the instructions
provided by the Pollution Control Board were strictly adhered

{o.

15.That the content of corresponding para No. 15 of application are
wrong and denied. The applicant’s representative has wrongly
been agitating the matter time and again with vested interest. In
reference to applicants RTI no RVNL/R/T/2300103 dated
19.10.2023 reply was sent vide letter RVNL/BSB/RTL/2005
dated 15.11.2023 mentioning the detail approvals taken from

various departments.
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The following No Objection Certificate has been obtained from
Magh Mela Prayagraj Environment Pollution Control Bozrd and

other concemed authorities.

(i) Additional District Magistrate Letter No. THOEI0/AIR featren
HeFCaT 23 - 2018

(ii) Sub District Officer Sadar Letter No. 1913 THOEI0/ HeX/2018
fE=Teh 3rergaT 23 - 2018

(iii) Mela Adhikari Kumbh Mela Letter No. 2712 9&g %0 &0
(2018-19) fE=Aar 25 JaFgaT 2018

(iv) Sub District Officer Magh Mela Letter No. 1221/ Ueg HIC

0 (FF10)/2021 &=A1eh 13 TgHFaX 2021

(v) U.P. Pollution Control board Prayagraj letter 125733 /UPPCB
/ ALLAHABAD (UPPCBRO) /CTO /water/ALLAHABAD/Z021
dated: 20-04-2021

(vi) Officer-in-Charge Magh Mela letter number 781 / Ugg A0
H0(2021) TR 20 THIFER 2021

(vil) Sub-District Officer letter number 21 / U&g 31T 0 HD(2022-~
23) T&=TTeh 07 319l 2022

(viii) Oftficer-in-Charge Magh Mela letier number 1393 / 9gg HT0

F0(2020-21) fe=rer 15 fegeeR 2022

(ix) R.O. UPPCB Prayagraj letter Nol85365 /UPPCEH
/ALLAHABAD (UPPCBRO) /CTO /both /PRAYAGRAI/2025
Dated: 23-06-2023

(x) Joint inspection report with Municipal Corporatton dated 13-
06-2023
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16 & 17. That the contents of the corresponding Para No. 16 & 17

of the application are wrong and denied.

It is important to note that all major substructure work for the bridge
was completed in March 2023, and by June 2023, 80% of the
superstructure work was finished. The construction of this bridge
was essential because the existing railway bridge is unable Lo support
the 25-ton axle load and had surpassed its service life of 100 years.
Additionally, the project was directly monitored by the Prime
Minister's Office (PMO), and the completion ol the bridge before
the Maha Kumbh (January 2025) was mandatory to ensure preper
crowd management, as a large number of devotees are expected to
gather during the event. In light of these factors, the proposal to halt

work was both irrelevant and impractical.

The batching plant used for casting the foundation and piers of the
important bridge was located near Jhusi station (Coordinates:
50232916 mE & 2813114.66 m N), approximately 2 km away from

the riverbank, with no connection to or impact on river pollutior.

Regarding the NOC/valid consent for the batching plant, the
Pollution Control Board initially granted approval for its instaliation

from 20.04.2021 to 31.03.2023, which was later extended from
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23.06.2023 to 31.03.2024, hence no environmental violations

occurred.

18. That the contents of the corresponding Para No.1& of the
application are matter of records. Reply in above para may be

referred.

19. That the contents of the corresponding Para No. 19 of the

application are wrong and denied.

The applicant has once again pointed out the formwork and
shuttering used for the casting of piers as a source of potlution,
highlighting that the shuttering materials, after being removed. are
placed within the construction site. It is evident that the applicant is
questioning the use of shuttering materials for the construction of
piers, which is an inevitable process in such construction. The
question arises as to how casting can be completed without
shuttering, and it is quite common that, after the removal of the
shuttering, it is temporarily kept near the location where it was used.

[t should also be noted that the shuttering materials are made of steel.
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23.06.2023 to 31.03.2024, hence no environmental violations

occurred.

21 That the content of the corresponding Para No. 21 ot the
application are matter of record. The contents in above paras may be

reffered__ The response from GM/RVNL. as outlined ir letter

RVNL/BSB/G/111/Corr /32/783 dated 01.03.2024 may be iead us

part of reply to this para.

22 That the contents of corresponding Para No. 22 of the application
are matter of record. The contents of replv in above paras 11 & 13

may be reffered.

23. That the contents of the corresponding Para No. 23 of the
application are matter of record. The contentis of reply in above paras

11 & 13 may be referred.

24. That the contents of corresponding Para No. 24 of the application

are wrong and denied save and except which are matter of reco=d.
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which does not contributc to pollution. There are thousands of boats.
ships. and vessels made of steel operating on the river, yet their

contribution to pollution is not questioned.

20. That the contents of the corresponding Para No. 20 of the

application are matter of record.

Referring to Annexure 13, the reply from NMCG, as mentioned in
their letter dated 06.11.2023, was provided by RVNL through letter
RVNL/BSB/G/111/Corr./32/783 dated 01.03.2024. Additionally,
NMCG conducted a meeting regarding the construction of Bridge
No. 111 0n 30.04.2024. According to the Minutes of the 2nd meeting
of the cell held on 30th April 2024, the construction may be
considered for post-facto approval, for which the application has

already been processed.

The batching plant used for casting the foundation and piers of the
important bridge was located near Jhusi station (Coordinates:
592329.16 m E & 2813114.66 m N), approximately 2 km away from

the riverbank, with no connection to or impact on river pollution.

Regarding the NOC/valid consent for the batching plant, the
Pollution Control Board initially granted approval for its installation

from 20.04.2021 to 31.03.2023, which was later extended from
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?% 25. That the Contents of Corresponding Para No. 25 of the
application are wrong and denied. The application is erronecus and

misconceived and has been filed with vested interest.

26. That the Contents of Corresponding Para No. 26 of application

are wrong and denied save and except which are matter of record.

27. That the Contents of Corresponding Para No. 27 of application

are wrong and denied.

28. That the Contents of Corresponding Para No. 28 of application

are wrong and denied.

The copies of other relevant documents are annexed as Annexure-
RSQ (Colly).

29. Reply to Grounds

That the Contents of Corresponding Para No. 29 of application are tenable
in view of facts and circumtances mentioned above and hence same are

liable to be rejected.

A. That the Contents of Corresponding para A of grounds of application

are matter of records only.
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B. That it is respecttfully submitted that as per the railway letter no
2023/Proj. /MUTP-1II/VR-DRD/1/4 New Delhi, dated13.10.2023
railway projects are exempted from requiring Environmental Clearance
(EC) and Coastal Regulation Zone (CRZ) approval, as stipulated under

Chapter-1V, Section 11 of the Railway Act, 1989.

C. That the office memorandum of Ministry of environment &
climate change under ref(ii) dt 06-10-2023 clearly stipulates that Railway
projects are exempted from prior environmental clearance in terms of Sec-
11 of the Raihvay Act 1989 which overrides every other law in force witlh
the phrase “Notwithstanding anything contained in any other law for the

time being in force”.

D. That the Contents of Corresponding Para D of grounds of application
are wrong and denied. The construction of this bridge was essential
because the existing railway bridge is unable to support the 25-ton axle
load and had surpassed its service life of 100 years. Additionally, the
project was directly monitored by the Prime Minister's Office (PMO), and
the completion of the bridge before the Maha Kumbh (January 2025) was

mandatory to ensure proper crowd management, as a large number of
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devotees are expected to gather during the event. In light of these factors,

the proposal to halt work was both irrelevant and impractical .

E. That the Contents of Corresponding Para E of grounds of application

are wrong and denied.

F. That the Contents of Corresponding Para F of grounds of application are
wrong and denied. That regarding the concern about poliuting the river
during construction, this claim is completely false and misleadingz. The
photographs presented in the RTI are misrepresentative. The RTI,
submitted by the applicant via letter reference BKK/NMCG dated
04/04/2023 & NMCG/BKU/07 dated 11th December 2023, shows several
images of the ongoing construction, including a temporary bridge. This
bridge, essential for transporting materials across the submerged areas of
the iver, was constructed with permission from the Mela Adhikari. The
temporary bridge was made by inserting steel pipes, which did not cause

any pollution to the river.

Regarding the photographs regarding alleged sand and other materials
dumped for preparing the road approach, it is important to clarify that these
materials were not brought in from external sources. They are, in fact,

dredged materials released during the sinking of the well foundation, which
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were stored within the construction site perimeter. These materials were

later used to fill dredge holes and to prepare roads for the Magh Mela.

Additionally, some of the photographs allegedly showing incomplete piers
during the flood were falsely represented as debris (soil from externel
sources). This clearly indicates that the applicant deliberately and
misleading attempted to portray river pollution, using any means necessary

to support their claims.

Additionally, it was mentioned that alleged debris was generated during
the controlled blasting of well foundations. However, the actual fact is that
blasting is a process to ensure that the wells do not get stuck during the
sinking operation. The blasting was conducted solely to facilitate the
proper placement of the concrete foundation and the final positioning of
the wells, which is crucial to ensure the stability of the bridge. It is
important to note that the blasting work was carried out only after obtaining
prior permission from the District Magistrate of Prayagraj. Mild blasting
was performed in strict adherence to the standard specifications set by both
the Ministry of Road Transport and Highways (MoRTH) and Indian
Railway Standards. Therefore, the allegation of polluting river is

completely baseless and misleading.
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G. That the Contents of Corresponding Para G of grounds of applicatior.

are wrong and denied,

H. That the Contents of Corresponding Para H of grounds of applicatior:

are wrong and denied in view of facts and circumstances mentioned above,

[. That the Contents of Corresponding para | of grounds of application are

wrong and denied. The answering respondent has well explained the

Details of Remedies Exhausted

30. That the Contents of Corresponding Para No. 30 of application
p 23 pp

are wrong and denied.

31. That the Contents of Corresponding Para No. 31 of application
denied for want of knowledge. The applicant is put to strict proof

thereof.
L imitation

52. That the Contents of Corresponding Para No. 32 of applicetion
are wrong and dented. No cause ol action arise for filing the present

petition,
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PRAYER
It is therefore, respectfully prayed that this Ld. Hon'ble Tribunal
may be pleased to: -
1) dismiss the present application of the applicant
1) pass such other or further order(s) as this Ld. Tribunal may deem

fit and proper in the facts and circumstances of the case.

RESPONDENT NO. 8/RI'N/I
THROUGH ~

[JITENDRA KIUNIAR SINGH ']
Counsel for §
Wah &M ssociaies)
C-37, Jangpura Extention, Delhi-]4

MOBILE NO.9810260368

E-mail: jksingh93wgmail com
DATE:- 2%/09/2024.

NEW DELHT




“EEFDFRE N?{QIEM’BLE NATION AL GREEN TKIBUNAL
TR AL BENGH NBW LQELHT
ORIGINAL ATFLICATIIN No. 611 /2924

!\3\,9\“\\,\/\

BHARATIYA KISHAN ONJDN(PVEWAY - - - - 30 AFPLICANT

VERSUS
UNION OF INDIA &ORS. ...RESPONDENTS
AFFIDAVIT

\/'N,W K. kgemsal S/o LATE BC-AGRANM. aged Y4 years, c:.PM/KVNL

................................................. s

having office at JnusT, PRAYACRR  do hereby state on solemn

affirmation as follows

1. That I am well conversant with the facts and circumstances of the
case and duly authorized to sign the. presen: affidavit on behalf of
Respondent No. 8/ RVNL and hence competent to swear this
affidavit.

. That the contents of the accompanying reply to the application on

behalf of Respondent No.8& (RVNL) are true and correct to my

knowledge based on the records available and the same has been

drafted under my instructions.

A

DEPONENT .,

EPw 4 0505 Ry
VERIFICATION:-

I, the above named deponent do hereby solemnly affirm and verify
that the contents of above paras of the affidavit are true and correct to the
best of my knowledge and belief, and that nothing has been concealed

therefrom.

Verified on........ day of September, 2024 at

B OE n,‘,)

Saas
[ q.”,iﬁ. Sy ~.
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ANNEXURE - ng ELONGS

4 n .. 291

5 Er
3917 GOVERNMENT OF INDIA b= [}ﬁ-fTuJ,aﬁ_afi fll
MINISTRY OF RAILWAYS T
RAILWAY BOARD C,:& . \"%‘{l") |
SCMD T

“Now Doli. dt 05/09/2047
£ O

General Mianager, _ Gr/\rman & Managing Director,
North Eastern Railway, Rzﬁnl Vikas Nigam Limiled,
Gorakhpur } /ﬁ 1% Floor, August Kranti Bhawan,
L/:Y/ /ZL'\CF'D/ l Bhikaji Kama Place,
' New Delhi-110066

No.2009/CE-I/BR-U/TINER /y

Sub: Consfruction of Doubte line Raﬁ:}%ﬂéadge in lieu of Bridge no. 111 and
doubling across River (;anga between Daraganj and Jhusi Stations in
Varanasi-Altahabad section of North Easfern Railway.

Ref:(i) ED/RVNU's leiter no.. 2016/RVNL/P/Cor/BSB-MGS-ALD (SD)/126 dt. 02.08.2017- 3 rev
& 16.08.2017- sma- 72" _ , 70
(i)CE/ConfHQ/NER's letter no Wicon/29/330/W-1/detalled estimate-2/888 dtd
25.5.2017
(i) Minutes of the meetmg held in Board on 21 10.2016 circulzled by Board s letter
of even no. did. 27.10.2016 - 5-Ne. 1F

The doubling work of Varanasi-Allahabad section (PB 2017-18 item ng 34 of NER)
is being executed by RVNL. The work includes construction of Important Bridge across
River Ganga between Daragan] and Jhusi stations. The work of rebuilding of existing
briggs no 111 acoss River Ganga between Daragan] and Jhusi stations is already
sanctioned and appearing as item no 297 under PH-32 in PB 2017-18 of NER. Keepmg in

. view the length of bridge, it had been decided that a single double line bridge in lieu of
 existing bridge and for doubhng wﬂl be consirucied.
2.0 Vide ref (iii) above, RVNL was asked to explore various options for construction of new
- . bridge. tn response, RVNL vide ref (i) above has proposed tentative alignment for new
. double line bridge with the request to transfer work of rebuilding to RVNL.

3.0 After considering the proposal, Board (ME) has approved that the work of new doubie
line bridge is to be executed by RVNL with the proposed tentative alignment. Accordingly,

-the work of rebuilding of bridge no111 (PB 2017-18 item no 297 of NER) is transferred
from North Eastern'Railway fo RVNL

(B Qs
(AK.Sthgrdl] | 1B
Executive Director Civil Engg./B&S

Railway Board
Copy for information and necessary action to:

1. CAOJICINER & PCE/NER, Gorakhpur

002
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GOVERNMENT o%gq%wsm\ LECOES
MINISTRY OF RAILWAY S/{ W3T=ig
(RAILWAY BOARD/ 9T

No 2023Proj /MUTP-IT/VR-DRD/1/4 New Delhi Dated:-13.10.2023
To,

CAOQ/Cons./All Zonal Railways

CMDs/MDs/PSUs,

Subr-Claritication on exemption of Ralway Projects  trom  the requirement  of
Emvironment Clearance (EC) und Coustal Regulation ZonetCRZy Clearance as per Section Ll ot
Ratiways Act 1989-reg.

Please find enclosed an OM Ne {A3-12/3/2023-1A.111 dated 06" October 2023 from Vi
Environment, Forest and Climate Change(MO}:kC(_) on exemption from the application ot the
provision of Environment Protection Act, 1986 including its sub legislation w Raifwas projects
as per Section 11 of Railways Act 1989.

In this context, it is submitted that due to Hon’ble High Court’s decision tor obtaining
environment clearance prior 1o work execution on an ongoing ratlway project, the malter was
referred to MOEFCC for issuing necessary clarification under the ambit of Section 11 ot
Railwayvs Act 1989 .

Accordingly, as per OM above, MOEFCC has clarified that Rail fway Projects covered
under Railways Act 1989 shall not attract CRZ Clearance. However, other statutory ¢learances
as applicable needs to be obtained. Other content of the OM are selt explanatory.

The above is for information and may be forwarded to all concerned down the line for
information and necessary action thereot,

DA:- As above

L

WAL A
(F.A. Ah:zlcd)‘?} e
Director/GS(Civil- Iv)
Railwav Board
@OL1-47845480
Email:-dmtpja?rb.rnilnct.gm'.in

R PR RN R
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Fife No. 2023/PrOj./MUTP-IH/VR&OIQ/1/4 {Computer No. 3436781)
P

2ol toProject Cell
i"y
NGO TAR R 00020 TA LG f20)m \f
Conrverninyent of ot
Aantstry of Fovitonment, Forest ate © Tt 1 ENTITE
FA U Sectian (O R/)
[RRE EERTIN A pare Blanesan
L : R
(IR ER
I [} I-:!

R

OFFICT MENORANTINM

Teg e nye el ot

Subiect: Claritication on exemiptron of Railway Projedts tram thie
Fovironmental Clearance  (FC) oand € nastal  Kegutation Looe 1L/
Clearance as per Section T ot Railwavs Act T98Y- regarding
ORI IR SR PR SRR

che Auustry s recepl ol a request for clanibication ree

Rathw avs, repacdmy exemption trom the apphication of the pronisiots, o b
LIS P T I BN NI

Al
N\
oted tion At 1986 includmyg its sub-fegislations to Ratbw.e Vo

i
!
MORatbwavs At T98Y,

IV TeeTIVY T
Section 1T of Railway Act 1989 which overrides cvery other law n torce st
phrase "Notwithstanding anything contaured i any other law o the tme b

fuorce”. The Ld. Attorney General of India has also inter-aba oprmed

of the Act overrides every other law in force.

R Railway Projects are exempted trom prior cnvironmental cliraranoce

3. in this context, Hon'ble High Court, Bombuy i the Goa Poundation v s sonea
Rartway {(Writ Petition No. 170 of 1992 decuded on 29 April 19923 has inter-alie hewd

that,
Cthe provisions of e Buvironment Act have no oapplcation o respect Gn oo
wndertuken nroexercise of potvers couferrved tider Section 1 OfF tre Raclicags e
1989, . The wide asnbit of the proeisions of Section Tl uand e son-obstaane b
mukes i extrenely clear that the provisions of the roerronnicons S e ot o i
construction or maoiterance v} o rabeoay e The Ralwcays Acr 288989, o0
fegustatinr enacted subsespient fo Hie Eriotronngent Act (1980) wd Hie Corporation
right it clammioy Hhat for the purpose of provedngg rlacay fow. Jeannn s ot
required cven though the line prisses oeer Hie ridauys, FLeers, Crovhs, elo o e
the specific provisians of Section 1 of Hie Ratfeays Adt

4. Further, Hon'ble High Court of Bombay vide order dated 3 August 2022, 1

WP Nod5 of 2021 in the matter of Ganv Bhavanche FRvott & Ors vs South 3 et
Ratlways & Ors mter-alia stating that South Western Ratbway and Ratl Vikas Nigam
Limited (RVNL) are not under any statutory compulsion to obtain eovironmental
clearance from the GCZMA or any building, pUriiissions or other permissions from

any uthority under the diverse fegislation,
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TN datedd S0 Ny 2020 Pras also clartted iy -

o Ninistry orde ONT 1Y

non-requirement of Lovironmment s fearanoe 1o the © G tal 11("-."’illil!!it'§]l o thae
A N .
Raifwav Stations subyoct b Procperation o canpe b Ponvronmental

Plang (BN by the bnvironoaeest ol Piomsek ooy gy mend

Rothwavs and falbidbog the staudard
ANCONTe s G

Managenent
b INDY Dharectorate ot the Nty ol

iy itotimesrtal satepaards as prescithed oy the ON daned

P the ey,

0. Phe matter has been once apann cxamined e the Ahinesbs Baoe
mentioned above, iis clartred that Rarihwayv Projects, covercd ander 2o
F9R9 shall not attract CRZ Clearance, However, other stabubeasy o learay on e

applicable need to be obtamed

Nt

T Fhas s issued with the approval of the Competent Suthione,

(D HL Kharkwaly
Sctentist b

A
Aol

Lo Chairman/Member Secrctary, CPCB,

2. Chatrperson/ Member Secretaries of all the State/ UL, POBs /7 PCCS
3. Chairperson/ Member Secretaries of all the EACs.

4. Chairperson/Member Secretaries of all the SEIAAs/ SEACs,

3. Al Officers of 1A Division

Copy to

PS to Hon'ble MEFCC

PS to Hon'ble Mo$ (EF&CC)

Sr PPS to Secretary (EF&CC)

Sr PPS to DGF&SS (EF&CC)

PPS to AS(TK)/Sr PPS to JS(SKB)
6. Website, MoEF&CC/Guard File

R SRS I NG R
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ety General (DDG
S Copsehant (Legalh), Natonal
Cony by

A, Aeta Adhikarh, Kuable ATl Pravagrar-2

4, L‘u:pul‘.-'

cingt for e

ey

7. Vice Chatrman ira Rhawan

ol Fines Pi

v Tank, Jhesi

[P

aon & Water

Lacknow-226010 U P
LH Project Direcror, G
UP
Environment Specialis:,
Nagar, Dehracdun 248601 "
13 Technical Advr State Mission for Cloan Ganga-UP (SPAG-L 2y, Piot No-18. Seg

7, Gomtl Nagar Exiension. Lu

1<

sion for Clears Ganga, "STAG Croup-117 Indira

Cony for information:

14, Director General, Natjoaal Missio Clean Gauga, Delld

L

LY —_— —— = ST « S = VI W
{’i‘“‘:i.?li., i\.ﬂ-:'i TG AA 014, Wl HOUEHY, Wi tdant Heg T

g BT, WG BYSIT
iT- 110002

Jope e, ol i O U w2TEwE givew T e e

. {Minisiry of Jal Shakli, Department of Watsr Rasources, River Develogmant & Ganga Rejuvenaiion. Government of india}

First Flocr, Major Chvan Chand Natienai Siadium india Gats. NMew Deihi- 110902
Ph 01123072800, 230729G1
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Minutes af Second Meeting of the cell constituted to consider proposals for grant of
approval from the NMCG, held on 30 April 2024.

The Sscond meeting of the Call was heid cn 20582024 27 NMIG, New Delhi in hvbric
s

amraly

mods to consider propose

(@ Constructivn of v Mnfake wells on Gangs 3ng Yamuna River in Frayagra/ vnder Jai
Jeevan mission, (b)) WWidening, strengrthening, and beautification of Arail Bandlia Road (Fram
New Yamune FBridge fo DF5 Schocfl vie Fravagraj Development Authority, [c}
Redaveiopment of Shri Lete Hanuman /i Temple Complex, enhancing disaster preparedness
via Prayagre Deveifooment Authority, (&) Construction of rubber aam Project across Yamuna
River in the 15 Km. downstreant of Ta/ mahal Agra. (9 Construction of metro structures
over Yamuna River in Agre in corrido-2 of Agra meto rail project (i Daragan-Rebuilding
(Bridge no. 111 on Ganga), and (h) Floating Rut of Tefii fake, Uttarakhand.

The list of the participanis is attacihed 2t Anaextre-1,

To begin with ED{T) welcomec the participants and briefly explained the chjectives of the
formation of the rivar celf at NMCG, He also oriefed on points having bearing on the
decision to be taken while considering such requeasis from preject preponent. Provisions
embedded i Parz 6(3) ard Para 42 of tha Authorities Act. 2014, Thereafter, he requestaed

projact proponents to make presertatior on the proposa’ submitted by them.

1. Proposal-1: Construction of two intake wells on Ganga and Yamuna River in

Prayagraj under fal Jeevan mission

a} DCuring the session, the ZE, UPlal Nigam, Prayagraj, made a presentation on the
proposed project as referenced, The presentation elabcerated on the intake well
situated along the banks of River Yamuna, intended to previde potable water to 275
villages in the Jasra and Shankargarh blocks of the Prayagra; district, The project
aims to extract and treat 55 MLD of raw water through a 44 MLD Water Treatment
Plant (WTP}, with the High Flood Level (HFL) and Low Flood Level {LFL) measured at
the point of extaraction a5 §7.99m and 71.77m respectively. The distributicn line
associated with this initiative spans a total fangth of 2328.88 Km. Subsequently, he
provided insights inta another intake well positioned along the banks of the River
Ganga. aimed at supglying drinking water to 4535 villages in the Meja, Manda. and
Koraon biecks of the Prayagraj district. This projact entails tne extracrion and
treatmant of 112 MLD of raw water through a 90 MLD WTP, with tne HFL and LFL
measured at 88.03 m and 75.83 m respactively. The distribution lire for this project
spans a total langth of 4518 K. The both intake wells have received approval from

Pagelofll
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the Irrigation and Watar Resourcas Deonartment ard are scheduled for cortinuous
operaticn, 24 hours a cay. Additionally. rapors detaiing the water guaiity at both
following the presentaticon, queres

extraction locations ware provided for refere
were irvited from the members, leading to detalled discussions on vanous aspecis

of the projects.

ED{T! inquired about the fundirg agency of the orojects and their acproval sTatus.
UPIN ciarifiad that the project had received approval under the Jal Jeevan Mission,
Ministry of fal Shakt!. The cell expressed a praference for the proponent to furnish

the aoproval letier.

ED (1} inquired about the anticipated duration for project completien. UPIN
responced that the project is scheduled to be completed within 18 months, with a

deadline ser far fanuary 2025

DDG inguired apout the staius of project execuwtion. EE from UPIN darified that
construction activities have commercec for the project, soecifically mertioning that
pipelines and BPS are currently urder ccrstruction for the intake well on the
Yarura, with 90C kilomsters of pipeline aiready faid. Similarly, progress has been
made for the intake well locatad at the Ganga, where work is underway for 3 CWR

and 54 STP, with 1081 kilometers of pipefine already instaliec.

ED (D sought clerification egarding the current percentage of comptletion for the
construction work on the project. UPIN provided an explanaticn, stating that the
rogress stands at 55% for the Yamuna project and 43% for the Ganga oroject
9 Proj g d

The cemmittee inguired about the discrepancy in the extraction quantity presentec
in MLD and Cusecs, as approved by the TR & WR depaiiment. UPJN resgonded,
athrming the accuracy of the figures in Cusers They spreified that the exiraction
quantity for the Yamuna project is 93 MLD (equivalent to 46 cusecs), while for the
Ganga project, itis 112 MLD {equivalant to 55 cusecs).

CE, P&D, CWC raised incuiries regarding the demographic scope of beneficiaries for
the proposed drinking water supply. Additionally, he suggested allgning the capacity
of the intake wefl with the projected populaton needs. Morecver, he expressed
concern aver the notable loss encounterad from extracticn to treatment, estimating
it to range between 10 o 15%, which he deemed excessive and recommendead
reducing it to 2 to 3%. In respense, the Techrical Advisor, SMCG, emphasized that
the lal jivan Missicn, akin to the CPHO manua, permits a provisian for 15%

Page 2 07 11
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Lunaccounted water JEIN afirmead this asserton, clarifying that the upper 3l
of 15% is indeed considerec ‘or unaccountsd losses

Crmto

CE, P&E, CWC has raised inguiries regardi ing the number of intake wells canstructen

in Utar Pradesn under the Lal Jeavan Mission Rurel. Additionally, thare is 3 need to

h

B

comprehend the cumulative impact of these irtake wells ana the axtractior rom the
Ganga ana Yamuna rivers, The CE B&D, CWC emphasizad the eventual generaticn
of grey and black water due tc water extraction, and quariea whether the current
plan addresses the management of wastewatar produced. Furrl*:errr-c«re it was
suggested that these extraction clans be integrated with the Swachh Bharat Mission
Rural to enfance water management efficiency and effectivaness.

MS, CPCB inquired about the process involved in the Water Treaiment Plant 0T
F. UPIN eizborated that the raw watcr from the intake veell undergoes ggraticn

folio‘;ﬂ!ing which sedimants ars separated in ‘he separator. Subseguently. it passes

tnrough filters, a Clear Watar Reservoir {\_‘WP\,, and Oi! and Grease Trap (OSC),

before being ultimately distributed.

MS, CPC2 inguirsd abaut the guantity of siudge expected Lo be generatad and the
correspending management and disposal plan far both sludgs and wastawater. EF,
UPIN explained that a minimal amount of siudge and waste s praducad in the
Water Treatment Plant (WTP), and they have devised a plan to dispose o it in the
neargst drains. Additicnally, they are co ntamplating the construction of a sludge

W

tank for future disposal.

Subject to adherence of the above observations, and afso those mentioned by
jrrigation and Water resources department, UP, the cell recommends the
proposal for approval of the competent authority.

Proposal-2: Proposal for widening, strengthening, and beautification of Arail Bandha
Road (From New Yamuna Bridge to DPS School).

a) Meta Adhikari, Kumbh Mela presented a detailed overview of the plans for the
widening, strengthening, and beautification of the Arail Bandha Road, extending
from the New Yamura Bridge to DPS School.,

o} The project ertails widening the Arail Bandha Road to a width of 24 meters,
covering a tota! length of 2900 meters. with a segment of 150C meters spanning
from the Shomeswar Mahadev Temple to DPS School along the riverbark. The
proposed carriageway width is 16.2 meters, inciudin g a l.z-meter-wide median in

Page30f1l
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tha centar. Ac-‘dirs’onally, 1.9-iretar-wide surface parking bavs are planned on both
sides of the road, fallowed by 2-meter-wide footpatns along the :*cad edges. Below
thes roomaths. a 0.8-mater-wide and L2-meter-deep underground drainage

ystem is to be instalied.

The road strengthening measures will involve the use of stone pitching. The tetal
estimated cost of the project, which also encompasses the widening of 34
kilometars of the land-side portion of the A-ail Bandha Road, is projected to oo

51.22 crore rupess.

The propesed road s intended to serve es the designated emergency response
route and for the transportation of VVIP and VIP gignitaries. It constitutes the scle
road linkage to Arail, encompassing severar sectors and the tent city as outlined in
the preposad plan for the Kumbh event Mereover, it will facltzte access to various
tourist attractions of rehigicus significance, induding Chakra Macav, Shei Aadi Ven
Madav, Someshwar Manadev, and Shoo! Tankeshwar Mandir.

ED () incuired about the whersabcuts of the road and its distance from the edge of
the river. In response, Mela Adhikari stated taat the proposed road is situated
between 500 and 800 meters fram the river's edge.

CE, P&RLO scught clarification regarding whether the embankment (Bandha) had
ever beer breached or overtopped by flocding. Mela Adhikari respanded that such

occurrences are exceedingly urcammen, with overlopping being a rare event.

To avoid ambiguity, ED (T} asked the propenents to get details abeut HfL and
elevation of the Embankament. He further sought clarification whether the
proponeant tock no objection from the irrigation department. Mela Adhikari clarifiec
that the proposal was made in consultantion with the irrigation department and the
irrigation department cantinuously maintzin the bandha. If NMCG suggests thay will

take a formal approval,

CE, PAD, CWC conveyed to the concerned authorities that, upen the requast of the
Irtigaticn Department, the Central Water Commission (QWC) is currently engaged in
the delinzation of the Yamuna Flood Plain Zening from Okhla Barrage to Prayagraj.
They have committed ta delivering the initial dreft within the next four months.
Upon receipt, the state authorities may proceed to notify it. Mela Adhikari, who can
then utilize the zoning informaticn for the purpose of planning the construction of
tne propesed road.

Pzge 4of 11
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s intended for the construction of the

ED(T) made an nquiry regarding the mazeria
road. In response, the Mela Achikari elucidated that ‘he road will be surfacec witk
blacktop.

Subject to  adherence of the above observations including
appreval/recommendations from DGC and SGL, the cell recommends the
proposai for approval of the competent authority,

Proposal-3: Proposal of Redevelopment of Shri Lete Hanuman Ji Temple Complex,

enhancing disaster preparedness via Prayagraj Development Authority.

1)

)

d)

Mela Adhikari presented a proposal for the Redevelopmert of the Shri Leta
Hanuman ji Temple Complex for Kumbh Malz 2025 ia Prayagraj, aimed at erhancing
cisaster preparedness through tha Prayagraj Developmant Autrority (PDAL
Emphasizing the histaricsl and raliginus significance of the site, he noted the
subsiantial gilgrimage influx following the Sangam. posing a significant challenge in
crowd maragement. Situated within a defense arsz leasad 1o the PDA (Kumbly, the
temple redeveiopment has reca'ved authorizazion. Consequenily, the 204 devised
olans to establish mult'nie entry and exit gates. parking facilities, and amenities for
pilgrims, all without encreaching upon the existing temple area.

The DDG, NMCG inguired about the managemert during previous Kumbh festivals
with the existing structure. Mela Adnikari expfainea that during previcus Kumbh
feativale the trmapls hod to Le wlesad Jud Lo wruaduis resermbling stempectes 1o,
a raquest for redevelopment ic cropesed for better crowd management and safety
of pilgrims.

The CE, (P&D}, CWC Inquired about the temple's location, specifically whethar it falls
withirn the floodplain cr is affectad by floods. Mela Adhikari explainad that the
temple is located S00m away from the Ganga River and 1.5km from the Sangam,
and experiences some water impounding during fioods. He further clarified that due
to its age and raligious significance, the temple's lucation cannet be changed, and
the proposed wark is solely for redevelopment.

Tne ED {7) inquired whether a No-objection has been obtained from the irrgation

department. Mela Adhikari explained that the irrigation department was invoived in
the planning process and, if heceszary, they would obtain a no-objection from them.
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e; The DDG of NMCG sought darificetion on whether any new construction or
consiruction in uncocupiec areas s progosad. Mela Adhikart explaired that oniy the
houndary 1s being shitted, and orly within the space aiready demarcated for the
temple. The EfY (T} suggested us ng a temporary boundary instead of permanent
construction. Mela Adhikadl explaned that a permanent boundary wali is reguired

for lcad-bearing capacity, sefety. and pravention from waterlogging.

f} The EB (T) raised concems regarding the menticn of Mot fLa ion Ordes 2016 in two

proposals, staiing that recommendsations from DGC and SCGC through NMCG are
reguired for approval. Howeaver a latter from the Chief Secret

ary of UP kas oeen
received, urging consideration cof the proposal for further zcton. Mela Aghikari
assured that the necessary details would be submitied prompiy following the
conductad meeting.

g} The CE, (P&D), CWC informed the concernad authorities that, at the request of the
Irrigation Department, the Central Water Commission {(CWO) is currently encaged in
delireating the Yamuna Flood Plain Zoning from Okhla Barrage 10 Prayagraj. They
have committed {o delivering the initial draft within the naxt four months. Upon
receict, the state authorities may proceed to noiify the Mela Adhikard whoe can then

utilize the zoning information for planning the construciion of the proposad road.

Subject to adherence of the above observations including
approval/frecommmendations from DGC and SGC, the cell recommends the
proposal for approval of the competent authority.

Proposal-4: Construction of a Rubber Dam at 1.5 km downstream of the Taj Mahal on
the River Yamuna in Agra city.

a) During the meeting, the EE, Taj Barraga, aresented detalls regarding the proposal
by the Uttar Pradesh Irrigation and Water Resource Department for the construction
of 3 Rubber Dam at a locaticr 1.5 km downstream cof the Ta) Mahal on the River
Yamunz in Agra aty. This project, offically announcad by the Honorable Chief
Minister of Uttar Pradesh in 2017, invoives a significant investment of Rs. 413.34

crore and aims to rejuvenate the river and conserve water resources. The proposed
rubber dam, with a crest level of 144.50 m and a height cf 3.50 m, is strategically
positioned approximately 308.00 km downstream of the Okhiz Sarrage. Notably, the
annual average discharga of the river at the canstruction site is 3000 m%/s, with the
reservoir capable of storing 3.64 Mm® of water when the river's discharge decreasas
to around 50 07'/s, with g filling time of approximately 21 hours. The project has

Page 6 of 1%
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successfulty secured S out of 6 necessary NCUs;/Clearances from varous avthorities,
inciuding ASI, CWC, DAL TTZ, and SEIAA, with the fral NOC pending from NMOG,

F {T: highlighted that the Fi/ {wing} of the Mnistny of Jal Shakti, in its letter dated
08/11/2019, granted riearance for the storage of 318 MChi. However, the propesed
rubber cem has & storege capacity of 3.€4 MCW  Therefore, the proposed
construction must efther suomit a revised design with new approval or obtain
revisad clearance from CWC. CE, Yamuna, clarified that they have not obtained any
revised clearance from CWVC.

ED (T} futher emphasized that the design of the rubber dam has not undergone
examination by CWC, and no aspect of the rubser dam design has raceived approval
from CWC. The EE, Taj Barrage clarified that the approval was granted based cn the
Detailed Project Report (DFR)

CE, P&D, CWC, raised concerns about the projact's functicnality and its benefiis,
cuesticning why the project should not be deferred until 2l the drains in Agra,
Mathurz, and Vrindavan are tapped. The CE PRD mentioned the potental
consequences of untreated water sccumulatior. The Lagatl Consultancy of NMCS
informed that the National Gresn Tribunal (NGT} has impased a osnalty of Rs. 55
crore on the UP Magar Nicam, Agre, as par the NGT order dated 24 April 2024, for
the managerment of polluted and sludge flow in the Yamuna.

Prof. Arun Kumar stated that the objective of the rubber dam i< to improve the
landscape behind the Taj Mahal during the 8 months of the non-monsoon pericd,
as the rubber dam can be inflatad or defisted within 20 minutes.

CE, Yamuna, stated that once the drain tapping is compietad, the water quality wili
imgprove. Furthermors, the instalistion of aerators to increase dissclved oxygen (BDO)
ard the removal of siudge sediment by deflating the rubber dam fas it is not 2
permanernl structurs) have beer proposed. He highlighted that enly 19 draing are
upstream of the dam, and all cthers are downstream.

CF, F&D initiated the establishment of technical guidelines for floodglain zonation,
stioulating the avoidance of permanent structures in the Yarnuna floogpiain zone.
This underscores the neaed for & robust justification for the construction of the
rubber dam. It is essential to provice a clear rationale that addrasses these concerns
and aligns with regulatory guidelines to ensure the project's viability and
environmenta{ compliance.

Page 7 of 11
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Ry DDG, NMCG, corcluded the discussion by stating ihat mdtiple issues require
comprehensive resslution. The revised propesal submission should ensure that all
issuas are thoroughly considared and incorsorated into the updated pian for the
project’s successful implementation. This appreach aims to enhance the project’s

effeciivenass and adgrass 27y cutstand ng chalienges systematically and thoroughly.
Recommendations:

s The proponant is reguived to seak revised aporoval for the increased storage

volume;

i
1

« The proponent need to submt a frash apofication with clearly menticning the
utility of the project, revised approval for storage volume, Staus of drzin Tapping,

eic.

Proposai-5: Construction of metro structures over Yamuna River in Agra in corride-2

o im e

of Agra metro rail project,

a} During the session, the CE. UPMRC celivered a presentation an the proposed projec.

The elaborated the construction of matro structures over the Yamuna River in Agra a8
part of Corridor-2 of the Agra Metro Rail Project,

b) ED (T} inquired about clearance from the irrigation cepariment and the source of
discharge data. CE, UPMRC confirmed that the process began with approval irom the
9 F g gp

irrigation department in Agra and subseguently moved threugh Okhla, Meeru, and
finally to Lucknow, where clearance was forwarded to NMCG. Aporoval was obtained

from the irrigation departments of Agra, Okhlz. and Megerut. Discharge data was
sourced from CWC

<y ED (T} seught information on the construction stage cof the project. The CE UPMRC
stated that the project tendsr has been completed, and technical assistance is currently
underway.

q4

CE, P&D, CWC ratsed conicerns ragarding the discrepancy in Highest Ficod Level (HFL)
and sought clarification on the size of the piers and viaduct and questionad whether
the design discharge of 93CC cumecs accounts for a 30-year, 100-year, or observed
scenaric, Furthermare, also reguested details on the management plan for debris and

yards during construction, partictlarly concerning the casting of piffars and its impact
on the fiood plain, CE UPMRC addressed the concerrs by stating that the spar

arrangement of the propcsad viaduct aligns paraile! to the existing bridge, ansuring
minimal interruption to rver flow. They assured that the debris management plan is

Paga8aril
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nciuded in the project tender. Additionsily, Debassis. Consulznt elaborated
compensaticr rmeascres betweon the existrg and proposed bridge. Regarding the
design discharge, it was ciarifiec to represent the highest in @ 50-year scenaric.

ey CE, P&D, CWC emprasized tha® the Wasie Manageman! plan should be part of
UPMRC's construction glan.

& DDG, NMCG inguired abcut the cumulative effact of the bridgs construction on river
hydrology. CE, PADO asked if eny study had been condlcied as menticred by DDG,
NMCIG.

G; PO, UPMRC requested conditional clearance for construction, citing ongoing tender

processing, and commitmert to conducting requirad studies and submitting firdings.

by €k, P&DO recommended commencing construction at a location distant from ihe
Yamuna rivar until alf necessary stucies and cleaances have been obtaineo.

In the end, it was decided the after receiving necassary inputs from UPMRC, Cell
will consider this proposzal in the next Cell meeting,

Proposal-6: Daraganj-Rebuilding (Bridge No,111 on Ganga). '

a) During the session, the General Manager of RVNL (Rail Vikas Migam Limitad) was
present to introduce the proposal for the Daraganj-Rebuilding project, particularty
emphasizing Eridge Mo. 111 over tha Ganga river. The objective of this initiative is to
enhance ground reanagermneal during evenis like the Kurebh Mala, He axplained that
the propcsed bridge has already been constructed, with only the rail linking work and
some miscellaneous tasks remaining to be completed.

b} DLG clarifiedand highlighted that a cefl has been estzblished for prior permission
under section 42. Since the construction is already complete, the submitted propacsal
servas as post-facto ratificaticn. Since the work has already peen completed, it does
not fall under the purview of prior permission. However, it can be assessed under
other clauses of the NMCG (Nationa! Mission for Clean Ganga) aJthatity order, 2016,
He suggested that the proposal could be considered under Saction 6(3}, which aliows
NMCG to review any structure already constructed and without seeking pricr

approval,

Recommendations- Since the construction of the bridge is completed, it does not falf
under the prior-approval clause mentioned in Section 42 of the authority crder. The

Page 9of11
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proiect can be examinad under Sectior 6(3}, which aliows the NMCG

constructed before 2015,
Proposal-7: NGT case Floating Hatel at Tehri Lake.
3y In OA No. 131/2024, Hen'pie National Green Trbunazi (NGT) case regarding the
ficating hut project at Tehri lake, the NGT has direcied the NMOG to determing if
such activities align waith the River Ganga (Rejuvanation, Protection ard hManagament)
Authcorities (Amendment; Order 2029 NMCG was given a timatrame of two months to

submit & report to the NGT zbout its discussizn,
Cell members desired further delberation in the mattar, and it was dec'ded that a
separate cell meeting would be held within the next 2-3 days to discuss the case in

b

e

more datait.
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Memhbers of the Cell

Shri D P Mathuria, Chisf Engineer PDC, CWC
Shri Bherat K Sharma. Member Secretary. CPCE
Ms, Reana satvan, Additional Director, CPCB
Shri AK Gupta, Tacanical Advisor, SMCC, UP
Shri Anup Kumar Srivastava, (ED(T)), NMCG
Shri Ishwar Singh, Consuttant, Lega
Participants from Kumbh meia, Prayagraj
8. Viay Kiran Anand, Mala Adhikari
9. Arvind Kumar Chauhan, Vice-chairman PDA
10, Mimanshu Sagar. Senior Consuttantant, EY
Participants from UP Jal Nigam (Rural), Frayaarai
11 Shri Pravin Kurti, FE, 1P Jal Nigam (Rural), Prayagra)
Participants from UPMEC Agra
12. Shri Susahan Butt, CE, Agre Metro Rail Project
13. 5k Arvind Rat {PD,Agra)
4. Sh. Kunwar Sushil Bhatt (CPM-2, Agra)
15. Sh. Rahul Rail (PM-28, Agra}
16. Sh. Rgjender Singh {PM-24, Agra}
17. Sh. Harshit Agarwal {AM/Civil}
Participants from Taj Barrage, Prayacgrai
18. Shri. Saurav Tirpathi, CE, Taj Barrage, Agra
Participants from RVNE, Prayagraj
- 18. Shri VK Agarwat, GM, RVNL, Prayagraj
Participants from SMCG Uttarakhand

Mo b w o e

20. Shri. Akshay, Environmental Speciatist, SMCG-Uttarakhard

Cthers
22, Ms. Anjali, Sc.C, NMCG
22. Shri. Manikandan P, PO, NMCG

23. Shri. Debasish Smrutiranjan, Vice-President, GeaSpatial

24, Prof. Arun Kumar, I'T Roorkee

Annaxure-]

Shri Maiin Kumar Srvastava, Deputy Director General (DDG) NMCG

25. Mr. Rajendra Chalisgoankar, Former Enginse~in-chief Uttarakhand
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F B 325 Office of the Project Director,
" éﬂ' ﬂaﬂ’g %5’1—017 féﬁ;é’g 7 uange ;Brld.ge 1 ‘:Jh‘iJ“;i:‘Dafagan;;
. . Lo 7 {Near Juus: Relbway Statony, Jhus
Rail Vikas Nigam Limited / Prayagz). FIN-21 1018 (UP), Indiz

syt e VK, Ag-awsz!/IRSE
: CPM/Rall Vikas Nigam Limited
Email: gmrvnlpryi@gmail.com
dyvceovinav@email.com
M.No.:7458914011

No: - RVNL/BSB/GB/TIH Core.i37 325‘ Date: - 02-09-2024

-
PN e
& CiErnss!

)
a
|
|

Fxecutive Director {Tech.}
Natienal mission for clean (snaga

Sub: - Regardiay post fucto approval of Brno 11§ as per section 6(3) of Authority order.

. Ref: - (i) Minutes of the 2°¢ meeting of the cell held on 30% April 2024 from 10.30 AM onwards at
NMCG dated 31/05/2024

] (i) Office memorandum of Ministry of environment & climate change dated 06.10.2024

(it} Railway board letter no. 2023/Proj. NMUTP-IIVVR-DRD/1/4 New Delhbi, Dated: -
13.10.2023

The proposal for post-facto anproval of the constructien of Bridee No. 111, lecated between Daragan} and
Jhusi, was subminted through the NMCG aniine poral under applicanon number NMCG2024171 1446743
on 01.03.2024, As per Proposal 6 of the minutes of the meeting referenced in (i) the proposal was initiafly
procecsed under Section 42, However, the NMCG recommendation stutes that “Siuce the consfructivn of
the bridze is already completed, it dvues not full under the prior approval clanse mentioned in Section 42
of the Authority Ordei. Fhe project can be reviewed under Section 6(3), which permits the NMCG o
evaliate projects constracted befure 20167

Section 6(3) states: “fu case any such construction has been completed before the commencement of
this Order, in the riverbank of the River Ganga or iy tribuiaries or active flood plain creas of the River
Gunga or ity friburarkes, rhe Narional Mission for Cleas Gango shall review sech consiructions to examine
witethar they are causagy an bnrereygppion o the continnicis flow of water or pollifion in the River Ganga
or its triburaries, and if so, It shafl mandate Oreir resmoval.”,

fo As per the railway letter referenced in (iii). raibway projects are exemmp from requiring Cnvironmental

Clearance (1'C) and Crasial Regulation Zone (CRZ) approval. as stipulated under Chaprer- IV, Section 1 of
the Railway Act, 1989.The officc memorandum of Ministry of euvirenmenl & climate change under
ref(it) also meay Le referred. The section Section 11 of the Railway Act. 989 states that: - ‘
“Power of raltway admitistrations to execute all necessary works.-Nopwithstanding anything contained in
any other law for the time being in force, but subject fo the provisions of this Act und the provisions of any
law for the acquisition of land for a public purpose or for companies, and subject also, in the case of a
on-Government railway, ta fhre provisions of any contract between the ron-Governinent railway and the :
Central Governmenyt, a raibway admiaistration may, forthe purposes of censtricting or mainfdining u
raifway -

(@} make or construct in or upon, across, under or over any lumds, vr any streets, hills, valleys, roads,
railway, iranoways, or any rivers, canals, brovks, streams ar other waters, or any drains, waler-pipes, gus-
pipes, oil-pipes, sewers, electric supply lines, or telegraph lines, such temporery or permanenr inclined-
planes, bridaes, tunnels, culverts, emhankments, adequcts, bridges, roads, lines of raif, ways, passages.
conduits, drains, piers, cuttings and fences, in-take wells, tube wells, dums, river training and protection

warks as it thinks proper”.

2. The alorementioned work was initialiy sanctioned by the Railway Board as part oi the rebuilding of [ZZAT
Bridge No. 111 in 2003-04 Pink Book of Indian Raiiway. The work was subsequently re-sanctioned in the
vear 2013-2016 under Pink Book item no 49 due to the hridge's inability to support higher axle toads.

3. The Indian Raibway Bridge Manuzl generallv divides a bridge into two paris: the substructure and the

superstructure. The substructure refers 0 the portian that bears the load of the entive superstructure, along
with the traffic, and safely transmits it 10 the ground. This includes components such as the foundation, pier,

. e e
Regd office: Piot No. 25, (13t Floor), August KrantiBhawanBnikajiCama Place, NewDelr 48056

Tl +01 1126738295/ 26736305/ 26738495, Fax: +01 1126182957 Websijewwaiw rvnlorg PA3 V¥
Office of the Chiel Project Manager - I O'd Kaveri School Complex, {(Near Health Center), Westem Township
DLW, Varanasi. PIN-221004 (UP), India Emait: epmrvnibsh@amail com
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Office of the Project Director,
fa) 1 ~ o PP N
Q\Eq %fb"g‘; r"a]g:; ol / Ganga 3rdgs 114 (bu:\:-Darag;ng‘\
p “/ (Near Jaus! Railway Statio ni Jdrusi
Rail Vikas Nfﬂdf"? L:mr!ed 7 Prayagra). PIN-211013 (LP;. India
; = V.K. Agrawalf/iRSE
CPM/Rail Vikas Nigam Limited
Email. gmrynipry @gmall.com
dycecvinay@pmail.com
M.No.:74589143011
and pier shafl. The superstructure represents the pan of the bridge that directiy caries the waftic ioad. such
as stee] girders in this case.
4. The substructural work was comploied hefore March 2073 exeept some minor work & The batching plam
used {or casting the foundation and piers of the important bridge was {ocated near Thust station {(Alrifude: -
30232906 mE & 2813114.06 i N) [ar avay {rom the riverbank. ensuring no L.i<p0<ai of waste into the river.
Im[ml!_\. ke poliution centrol board granied approval for the mstaliation of the batching plant from:
20.04.2021 to 31.03.2023, which was iater exzended from 23.06.2023 10 31.03.2024. Since the projoct was
completed within the approved tenure of the batching plant. no environmental violations vecurred.
For the superstructural swork. which consist of fabrication of girder launching of girder, installation ol bearlay
& other miscellaneous work. To execute the same a fabrication vard was estab

i ikttt st aieh bk R

A Gos r;'f*m“‘r“ff'wm Enterpricol

(¥

icied near Jhusi swation.
material was supphied trom jhusi end for launching of girders. Most of launching was conducted by launching
crane which was assembled on the ¥ span which did not contrinote to any envirenmental potlution n the
River Ganga.

Al present. the construction of Bridee ™o, 111 has been compiziad, except for ,cme nunor track linking
and muscellaneous work. The project is required to be completed before December 2024 due to the prestigious
Kumbh Mela. It 1s important to mention that the double line work berween Jhusi and Varanasy has already heen
completed. After the conzpletion of the work on this bridge. the doubling of the line benweer Jhusi and Prayagra)
wili nced to be completed. T'his will be highly beneficial for ground management during events like Kumbh
Mela, scheduled to take place from Januarmy 2023 to March 2023 This project was inaugurated by the
Hunorable Prime Minister, and close monitoring is also being conducted by the PMO office.

In tight of the abave, approval of the prapesal under Section 6{3) of the 2016 Order is kindly requested.

(A5A

: V.K, Agrawal

Chief project Manager-I
RVNL

A 3TN

Copy to:

DM/Pravagraj for kind information and NA.
2. DRM/BSE for kind information and NA.
3. ED/NE/RVNL/BSB for kind information

Reqd office: Plot No. 25, (15t Flocr), August KrantiBhawanBhi kajwama Place, New Delhi - I100
Tel: +81 11 26738295/ 26738395/ 26738485, Fax: +91 11 26182057, Website: www.rvnl.org
Office of the Chief Prejact Manager - | Old Kaver School Complex, (Near Health Cenfer), Western Township
DLW, Varanasi. PIN-221004 {UP}, India Email; comrvnibsb@amail.com
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CONSENT ORDER
Ref Na. - Dated : 26/84/2021

125733/UPPCB/Allahabadi CPPCBROVCT O /wat
er/ALLAHABADG2 ]
Teo,
Sh TTDCEMENTATION LIMITED
M/ iTD CEMENTATION INDIA LIMITED
JHUNSHI RAILWAY STATION, PRAYAGRAILPRAYAGRAJ.ZL1019
ALLAHABAD

Sub : Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 974
(as amended) for discharge of effluent to M/s. ITD CEMENTATION INDIA LIMITED

Reference Application No :11910954 Dated :20/04/2021

. For disposal of efffuent inte water body or drain or fand under The Water {Prevention and control of
Pollution) Act, 1974 as amended (here in after referred as the act ) M/s. ITD CEMENTATION
INDIA LIMITED is hereby autherized by the board for discharge of their industrial effluent
generated through ETP for irmigation/river through droin and disposal of domestic efflucnt thivugl
soptic tant/soak pit subject t0 general and special conditions mentioned in the annexure .in refrence
to their foresaid application .

This consent is valid for the period from 20/04/2021 to 31/03/2023 .

[n spite of the conditions and provisions meationed in this consent order UP Pollution Contro! Board
raserves {15 right and powers to reconsider/anend auy or ull conditions under scetion 27(23 of the
Water (Previntion and Controt of Pollurion) Act, 1974 as amended .

[PE N

This consent is being issued with the permission of competent authority Pradeep Digitaity sigried by
Pradeep Kumar
Kumar Vishwakarma

. Date: 2021.04.70
Vishwakarma 1sacor o5

For and on behalf of U.P. Pollution Control Beard

R.O., UPPCB PRAYAGRAJ.

Enclosed : As abave
(condition of consent):

p:adeep Digitally signed by
. . ‘ Pradeep Kumar
COp)’ {0 CEO-E, UPPCE LUCKI\OV\‘ . Kumar \Shhwakarma
ate: 2021.04.2C

Vishwakarma s o5z
R.O., UPPCRPRAYAGRAY.
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CONDITIONS OV CONSENT

L. This consont s valud only for the gpproved production capacity of Ready Mix Conerete-40
CUMDAY

2 The quantity of maximum daily effluent discharge should not be mere than the foliowing
J, Effluent Discharge Details o —_—
S.No . Kind of Effulant | Maximum daily | Treatment facility a and |
Lo | . | discharge K /dav ¢ discharge paint
| . ! . —
{ 1 ’ Domestic 3.0KLD i Septic Tank

3 Arrangement should be made for collection of water used in precess and domestic effiuent

separately in clased w ater supply system The freated domestic and mdusirial effluent it discharged
outside the premises, if meets at the end of final dzxchawe point. azrhngemeqt should be made for
measurement ot effluent and for collect mo its sample. Except the efflucar informed in the
application for consent no other efflucat should enter in the said an anomknts for coliection of
effluent. It should also be ensured that domestic effluent should not be dischar rged I storm water
drain .

4(a} The domestic eftluent should be treated in treatment plant so that the should be in conformity with
the following norms dated treated effinent .

' Domestic Effuiant .
S.No ! Parameter ! Standard |

———

)

i

4{b}. The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms. .

L Industrial Effulant _ j
} S.No l Parameter | Standard 1
5. Effluent generated in all the processes, bleed water, cooling effluent and the effivent generated from

washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it shouid be according to the norms prescribed under The Environment {(Protection}
Act, 1986 or otherwise mandatory .

The other pollutant for which norms have not been prescribed, the same should not be more than the
norms prescribed for the water used in manufacturing process of the mdustry .

7 The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/standards prescribed under The Environment
{Protection) Act, 1986.

8. The treated domestic and industrial effluent be mixed (as per the provisions of Condifion No. 2} and
disposed of on one disposal point. This common effluent disposal point should have arrangement for
flow meter/V Notch for measuring effluent and its log book be maintained .

g. The Unit will file the renewal application ar lzast 2 months prior to the expiry of this Order.

Specific Conditions:




g S i

P o B PR sty i
the Bore welland mantam Pad Dol ol i vy wogier

CONSUMpLInn.
' dsion of Solid Waste Rule 2016 for safe dispesal of deb
¢s 13 et allowed i the premise.

epuort of condittons imposed in Svery Guartes.

Pradeep Kuma

Issued with the permission of competeni authority .
Vishwakarma

For and on behalf of U.P. Poliution Control Board .

R.O., UPPCUCB PRAYAGRAJ
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':}?E!. HES]
183565/ UPPC B/ Allnhsbad: U PPCRROCT O hoth PRAYAGRAJ 202 Date: 23062073
To.
Alis
ITD CEMENTATION INDIA LINUTED - o
JUUNSHI RAILWAY STATION, i Application 1d-]
PRAYAGRAJPRAYAGRAJ211019 f 21443697

Consolidated Consent 1o Operate and Antharisation hereinafter referred to as the CCA (Consolidated
Consent & avthorizatiog) (Iresh) under Section-13 of the Water {Prevention & Control of Pollution)
Act. 1974 and under Section-27 af the Air (Prevention & Controf of Pollution) Act, 1951

’Cé 153 herchy pranted 1o ITD CEMENTATION INDIA LINUTED focatad at JHUNSHE RATLW AY
STATION, PRAYVAGRAJ PRAYAGRAJITIE1S. subject to the provisions of the Waler Act. Air Act
and e orders die? may be made further and subiect 1o following temms 2nd conditions ¢
i T

vy COA ITD CEMPNTATION INDTA LIMITED gronted fnr the period from 23706202
a N g ol

rd vald for manufzirine of Tnllawing prodncers.

i5 iﬁPi‘e-:iuci (Juanrity iLniz

iNg | . :
=8 - d
1 Rsac 45 Cubie Mareys Dav :

2. Conditons urder Warter{Prevention and Controf of Pollution} Act -1974 as amended :-
i1y The dailv cnanity of effluen: discharge (KLD) -

ICnd of Cfflucad Quundn(KLD)  Trearment facilicy ' Discharge point

o e

]

Domestic 38 | Septic Tank }
{11 Trzde Efftuen: Treatmem: and Disposz! -The applicem shell operate Efflucnt Treatmen: Plent consisrsg

of pdmany’secondary and tertiary treatment 85 i_ s required with reftrence to infivent cuanaty and cushity.

i caze of stoppage of funcdoning of ETP, producticn bas to be slopped mmediately 2od this Board has 1o

he intimated by fax/phonea’cmail with & report In this regard o be dispatched immediately.

{ii1) The treared efflusnt shall be recveicd 1o the mavunnm exiza! and should be reused within the premises
for garéening cte. Quality of the trzated cifinect shell weeoio the Tollowing geperal and specmc stazdards as
2 u

(.1
preserined ander Foviranmert (Frotection) Rales. 1884 and apphiceblc o tha un f rnc-1e-tme -

Industyrial ElfQuvent Qualiny Standard

Parameter ; S[dﬂdﬂrd .

Sispeiched mmmediziziy,

i
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Tt

chbos T catod s :
Lty T -~

Carabriie sy s as Iy

S Na. :Parameters Standards

3. Condirfons under Afr(Presention ¢nd Contrel of Pelledony Act -198f ag s mcndcd

inzzall o comprenennye contrel svstom onnsisine of contrad

CRURUGUSIY S0 a8 o zokisve the le-«e.

Alr Pollution Source Details

!IS No.! Air Tvpeoffuel, Stackne ~ Controf r Heightof

. Pollution | : i Deviee Stack
Source | | |
i 1 ¢ DGSET | DIESeEL | o1 [ Particulate  AS PER E(P} -
: s 125 KVA i i Malter i ACT 1985

Emmissian Quality Standards
i T T :
S No. Stack no Parameters é Standards

c_n l

AS PER EIFTACT

1 , (1 I Particuinic Mattsr
: 1985

. Set and othar source(s) shauid be conrolied by providing su acoustie fuclosure a5 i
.

nz the ainbien: noiss standsrds for night and day tUme as nreserned fov respective
-zl Commercizl. Residencigl. Siteacey which are as Imic-vcs -
am. 0 16.00 pm., Night e Fom 1000 pasn, 10 6.00 am.

‘Standards for | Industrial ! | Commercial’ Residential Silence | .
iNaiselevelin ! Area Area Area Zone

i

|db(a) Leq i N

: Day i\m: Iia‘ ’; ighs ;Da}-' }Nighi Day | Nigln

b | Tipie | Time | Time | Time | Time | Time | Time ! Time

{75 |70 e Das foss doas | osp |4

4, Essential documents t¢ be submitted by the ITndustry/Unit as A ppiicable :-
(1) Enviranmen: Swiement It Form-V of Envirenment (Preteztion) Rules, 1986,

(i) Quereerly compliance repon of the CCA, photograph of TP APCs Waste Sio gc Ares

2. Competent Authonty reserves the right o change'madifvedd any time any condino b3\ CCA.
3 L5~
1

&. Uni fas o comply with the f{)!s'm'«'ing specific & general conditions. Nao -:cr-:-zphan-:—: of any provision of
this CCA and provisions of the Water Aot Air Azt and Harerdous and Orher Wastes Management an nd

Transhonadare Movementy Ral es, -_-016 witl ¢ ‘,\_~ in legal acuion undcer the aloresaid Acts and Rulzs

7. v compliance 10 the GO}
iranment I
per e S0P aveilable o TR 1,- o

» Forast us

Pors
<

Tl o Rl Bl
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Geperal Conditigns:-

L. The apolicen: shell gei enalvsed the sampizs of efiluent emission hazardous wastes 2t feust once (s thrs
montl: from t'ns !aboratory recogaized by the MeEF and saall rzpor to the UPPCB.

The applicapt shall howsver. not without the prior consent of the Board briug tole 152 21y n2w or alters
ouilet for the discharge of efffuam or gases emission or sewage wasie from k2 ULIL

3. Trezred [ndustal waste water and dyraeshic wasie warer shall be disposed jointly at one disposal poin
Ihe applicar? shall nmvidc discharps measurement equipmment at feal disposal point.

ot
ions of this CCA and submit compliancs repont of sipala

vondi
conditicns within 30 deys of receipi of %z CCAL If 21 anv pomat of time. 17 15 found that the indusirv is not

"-3mp!}'1m with stim ﬂu ) ’“'l"'ijg.k-']'\ or 20y further dircoroninstruction ssu2d by Wz Board, Je'_;;al 2er10n

w “"r“‘” due mwp any aocident oy evhor unia e s ean. such amissiorn ofours oF is apprehended o

aer concsrned oﬁ‘r

ab et

0 11 $5&l be stopped \=.-1-:h i:»mm'edis!e
8, The fndusuy shall epcraie w8 maauer ¢ et all emassions be emined through designaied chimaey stack
oalv.

10, Iu cuse of zay damage to the syrictiure productivity, humen habitztion eic. by the operetios of industry,
it shzl be imperative 1o stop preduction 1 the industny with immediate effezct end sach iormsation shall be
reporied to Board's offices. The indusiy shall be bable to pay corpen=etion 450 b such cases 2z decided by
e Comperent Authority.

11. The applzcant shalf apply before the 60 dzys of expiry of CCA or gny chenge in producrion gy,
production capacity mannfzemunng process’tapacity cohencemen: ete, or apy change in ¢ffluen: dischar,
point or mission point _

12. The Board reserves the sipht to revekzsdd modiny anv stpulated condition issued zlone with CCA, as
may be necessary.

Specific Conditions;-
1. This comsent 1s valid {or the prod

2. Unit will ensure proper s12:100

T for wanping dusl i the slorage go down with propar vant.

3. Hosplizd is directed to muziziain ' & siack Swed with 125 KV A DUC set o such a way that & docs
nor oredte noisafAar Po I_*H‘ inotie adiacont environment.

4. Uit will maks provision of g

[ R : - - 1 PR vy e
belt by planing § Ol pings m el evailable opos ien

5. Unitwill ensure the 51,1;@1‘:::5}\\' efdiast mevemnt of velnoles by weerer snrinkiing
6

‘nit shall submit Ambiont
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Lj H -‘ﬂ], &nsure zoro disch

Do Ulnht will fpstadi 1S

¢ provision of Solid Waste Rule

2.

13, Um'r will comple =
- Mzntenanee and w ashing of vehicles is nof allowad in the PIemis
. L’nzﬁ' is direetzd 10 file compliance report of conditions imposs

o

Copy wr

CFO-2 VPPOR [ LCENOW

Bare weil and memmizin jog book {or faily v

2d 13 every cuarer,

Warer Bochare o

o b

phs with & provisies R

16 for szfe dispasal of debrs Malba,

Gizitatdy \m‘nt““'

RAMISH
KUMAR SIn "'l—{?;:r:g :ﬂ’,_g;‘.-;;’_

R.O.. TPPCB PRAYAGRAL

HARESH
FUMAR SINGH

R.O. UPPCE PRAY AGRAL
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RAIL VIKAS NIGAM LTD., VARANASI

MATHEMATICAL MODEL STUDY FOR A RAILWAY
BRIDGE ON RIVER GANGA BETWEEN DARAGAN] AND

JHUSI STATIONS ON APPROACH OF THE EXISTING
BRIDGE NO. 111 AT ALLAHABAD, UP

- DEPARTMENT OF CIVIL ENGINEERING

INDIAN INSTITUTE OF TECHNOLOGY ROORKEE
ROORKEE - 247 667

sk
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EXECUTIVE SUMMARY

Rail Vikas Nigam Limited {(RVNL). Varanasi has planned construction of a Fallway
bridge between Daraganj and Jhusi stations on approach of existing bridge No. 111
over Ganga viver at Allahabuad. The proposed bridee is adigned between the existing
Izzat Rly bridge No. 111 in upstream and Shastri road bridge in downstream. The
task of mathemacical model study for the same was assigned by RVNL, Varanas! to
Prof. Z. Ahmad of 1I'T Roorkee along with the following scope of works:

a) To study the effects of introduction of the proposed bridge on  the

hydrodynamic of the Ganga river in the vicinity of the bridee in the terms of

afflux. back water, flow distribution. aggradation and deeradarion of bed efc,

h) Computation of the scour around plers/abutment of the bridee for design
discharge taking into consideration effect of interference of the CxIsting
hridges using relevant codes and manuals.

¢) Comment on the location of the bridge. ilength of the bridue and span
arrangements on the basis of results of the mathematical modeling,

) Need of viver training/protections works and their destgn and testing in the

mathematical model for their performance.

The location of the bridge has been checked on the basis of available satellite
imageries from Google carth and LISS IV and found in order. The desien discharge
and HFL at the bridge site have also been examined using the available annual
maximum flood discharges and HFL's at the various hvdrological observational
(1.0 stationg on the rivers Gangs and Yamuna. Linear and cffective walerwavs,
span arrangements & geometry of the bridge clements have been examined hased
on the detailed hydraulic investigations.

A mathematical model has been developed using the HINC RAS software for
quantifving the basic hydraulic parameters like water surface level, afflux. velocity,

bed shear stress, flow distribution. The model is conducted withoutl ind with the

proposed bridge being placed in poxition on the river. Ageradation & degradation of

the river bed and back water computations have been studied using the doveloped
model. Relevant Railway and [RC codes have been followed for the scour depth
computations.

On the basis of site visits, detailed discussions with the project authoritios. analysis
of satellite imageries of the study area for different vears, aviuluble hydraube and
survey data and elaborate mathematical modeling. the following recommendarions

are made:

Dept. of Civil Eng., Indian inst. of Technology Roorkee, Roorkee-247 677
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(1)

(i1)

(ii1)

(iv)

(v)

{vi)

(vii)

(viii)

The course of the Ganga river is stable at the proposed bridge site and no
noticeable morphological changes have been observed near to this site in lust
50-vears. In view of this, the proposed location of the bridge is i order.

Analvsis of available data for dischavges and high {lood levels ac various
hydrological observational sites on Ganga and Yamuna river reveal that
design discharge of 35000 m“¥/s for the bridge is quite conscervative, L in
the Ganga river upstream of the confluence point ts governed by back water
effect. Anaivsis of recorded HIFL data reveals that desien HIFL of 8848 1 1=

in order.

In view of stable course of the river, estimated Lacey waterwayv, well defined
banks, length of the existing bridges ete. the proposed Tength of the bridee

spannmg between two banks 15 1n order.

The developed HEC RAS model was run under steady state condition for
design discharge of 35000 m¥/s and cstimated discharee of 18618 m¥/s in the
Ganga river upstream of the confluence point and 68000 m/s in Ganga river
after the confluence with known water level at Chainag equal to 87.60 m.

The model was run for both with and without proposed bridge in position.

The results of the model indicate that water fevel In the Gangn river drops at
the contluence point due to low velocity in the river upstream of the
confluence and high velocity downstream of the confiuence point. For 35000
ms discharge, velocity m Ganga river upstream of the confluence s about
1.0 m/s while 1t 15 about 3.756 m/s downsircam of the conlluence doe to eh

flow and incised and navrow cross-sections of the river.

The computed water level just upstream of the proposed bridge = 884,60 m for
dischurge ol 35000 md/s. Genevated afflux upstream of the bridge 1s of the

order of 1.0 ¢m that van be considered neghgible,

Further, bed shear stress downstream of the confluence point 15 quite high {(of
the order of 7.0 N/m?) due to incised river section and high discharge, while
bed shear stress 1s of the order of 1.0 N/m® mn Ganga river upstream of the
confluence for discharge of 35000 ms.

Computed tlow distribution across the cross-section of the Guangae river at the
proposed bridge site without and with the bridge i position mdicate no
change n the flow  distribution due to placement of the bridge. Bay of the
bridge between P-22 and P-23 passes maximum discharge.

Practically theee s no difference in the hvdravtio paranicters ke water level,
average veloeity and bed shear stress without and with the bridge in pesition

Depr. of Civii Eng., Indian inst. of Technoiogy Roorkee, Roorkee 247 577
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!
in the Ganga and Yamuna rivers. Thus it is concluded that construction of
the proposed bridge will not aflteet the hvdirodynamics of the GCanga and
Yamuna rivers.

(x) To study the morphological changes in the vivers due (o construction of the
proposcd bridge, the model was run under quasi-unsteady flow with mohile
bed and equilibrium sediment load at the upstream boundavies. The model
was run for design discharge of 35000 m¥/s and estimated discharge of 18645
m¥/s i the Ganga river upstream of the conlluence point and 68000 m¥s in
Ganga river after the confluence point with known water level at Chatnae
cqual to 87.60 m. For both the discharges. it is found that morphological
changes in the rivers 1n the terms of aggradation and degradation 1s

nechigible.

(xi)  Computed scour depths around bridec picrs using mathematical model
(Richardson equation) and relevant codes are comparable to the desien scour
depth of 30.8 m below HIL.

(xi1)  As the proposed bridge 1s located between the exisung Raulway Bridge No.
111 and Shaswel road bridge. the interference effeers of the proposed bridge on
existing bridges and vice versa m terms of scour depth has been studied. 1=
found that interference eftects of the proposed bridge on the existing bridges
and vice versa in terms of scour depth is negligible.

{x111} In view of non-migratory behavior of the Ganga river in the vieinity of the
proposcd bridge and jacketing of the viver by rallway bridec No. 111 and
Shastrt road bridge, as such no training work 1s required. However, it is
suggested that both the abutments of the bridge be protected wirh boulder
revetment,

(xiv) At outset. it is concluded that the proposed bridege will not afiect the

hydrodynamic. and morphology of the Ganga and Yamuna vivers. [t will also
not affect the flow distribution across the cross-section of the viver at the
bridee =ite. Effeet of the proposed bridge proposcd bridge on the exisiing
bridges and vice versa in terms of scour depth = negheible. Thus the

proposced configuration of the bridge 15 1 order.

.
Date: 05 June, 2020 : (Z. Ahmad)
Piace: Roorkee Prot. of Civil Engincering

Dept. of Civil Eng., Indian Inst. of Technology Roorkee, Roorkee-247 677
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Minutes of TAG Meeting Held on 17.01.2020 for Rebuilding of Rail Bridge
No 111 on River Ganga between Jhusi and Daraganj Railway Stations in NER

Present

TAG Members

Sh. R.R. Jaruhar (Ex. Member Engineering/Raiiway Board)
Dr. Prem Krishna, Professor Emeritus, iT Roorkee {Member)
shri Bageshwar Prasad, Ex MD UP State Bridge Corporation
Shri Amitabha Ghoshal, Steel Structure Specialist

. Dr Nitindra Nath Som, Retired Professor, Jadavpur University
Shri B.P Awasthi, CPD {(BW) NER
Shri P.K. Gupta, CBE NER
Shri Rajeev Verma, ED/B&S/RDSO
Shri Bhanu Prakash, Secretary TAG, RVNL

1. The TAG meeting was held in terms of Railway Board's vide Letter No
2019/12/CE-1I/BR/Br No 111/NER dated 18.12.2019

2. At the outset of the meeting, CPM-1/BSB made out a detailed presentation
about the developments so far.

3. Shri B.P. Awasthi mentioned following peints to be considered:-

a} As per railway boards guidelines the substructure of the important
L] bridge should be designed for the 32.5 T loading

b} The bridge should be designed for 110 kmph speed for passenger trains
and 100 kmph for goods trains.

¢} The approach ballasted deck parapet should have adequate width for
BCM working.

d} Option of composite sleepers may also be considered along with steel
channel sleepers/H-Beam

e} In DBR, SEJ on every pier has been proposed it should be reconsidered
and if possible LWR should be provided in the bridge or if it not possible
than SEJ may be considered on aiternate piers.

f} LCno 67 should be replaced with RUB. /@/ j
:\: ) & -~ f

g B Qe £
gt lop g * |
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g) During the visit of CRB and GM recently it was decided that the
DARAGANI station should be closed.

h] The road bridge authority should be informed about the construction of
rail bridge

i) The point of twin track on single girder and two standard RDSO span
girder needs ta be considered and compared

4. ED/B&S/RDSO Shri Rajeev Verma mentioned that model study should be
done and effect of construction of bridge on downstream side road bridge
should be considered and 3 degree of redundancy should be provided while
designing of main spans of Bridge having 2 tracks in cne girder.

. 5. Shil R R Jaruhar, Chaimman of the TAG mentioned that speed of 90 kmph at the
Daraganj apgproach of the bridge will not affect speration of the trains as there is
permanent speed restrictions of 30 kmph between Daraganj and Allahabad City
which are close by. The bridge wilt be fit for unrestricted speed. The speed
restriction of 90 kmph is menttoned conly due to geometrical constraints an
Allahabad =side.

6. After detail discussions. the following were concluded:-

a} mathematical model study should be done and if any adverse observations
crop up then detailed model study should bhe carried out.

t) Span of 76.2 m shouid be followed wilh two tracks on same girder. 3 degree
of redundancy should be provided in the design of the Girders.

c) the bridge sub-structure should be designed for 32.5 T axle load.

7. The work of construction of the bridge should be expedited as doubling work is
progressing well and is expected to be completed by Bec 2021,
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Office of the Project Director,
Ganga Bridge 1711. (Jhusi - Daragan;))
(Near Jhusi Railway Station). Jhusi
Prayagraj, PIN-211018 (UP) India
V.K. Agrawal/iRSE

GM/Rail Vikas Nigam Limited
Ematl: gmrunipryj@gmail.com
dycecvinay@gmail.com

M.No.. 7458914011
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Cantilever Erection




N( )Ii’l‘u pasTER{ AL wAY

Office of the
Chief Admn.Ofﬁcer(Con)

Gorakhpur

No W/Con/29/330/- 1 Dated: 04.08.2010

Exceutive Duector/Works
Railway Board
New Delin

Sub - Rebuilding of Br No 111 (IZAT Bridge) (40x45 70 M) Open Web Geer
for Double Line.
The rebuilding of Bridee No. 111 (IZAT Bridge) (40x457 M) with open web
girder across the Ganga River near Allahabad in Varanasi-Allahabad section ol

N.E Railway appeared in Pink Book of 2003-04 at an abstract cost of Rs 129 90 Crores

Later on, Board asked RDSO to critically review and analyses the swb:stluuux of the
above bridge as per Railway Board’s letter No. 2007/CE-1/BR-IIZS(CCT) dated
G 10.2007. Finaily, Board vide letier No. 2007/CE-1/BR-FIVE(CCT) dated 06 07 Z008
agreed for rebuilding of bridge with direction of Rebuilding new bridee s itebie for 25T,

A part estimate fc.)r this work :1mounting, to Rs 382 Crores was sanctoncd by
Railway Board vide letier No  2009/CE-I/BR-IVZ(NER) dated 26 10069 for the
preliminary acziv-i:zié_s' 1'é_quired to be taken up through consuitancy work. Rarlway Board
vide their Iettér"No,"é()[)?/CE-i/BR—IH.f’cG(CCT} dated 22_02,'201'(-)' approved Railways
proposal for building G substructure of this Bridge for double hine,

In view of above the detailed estimate amounting 10 Rs. 293.53 Crores {Grosy)

Rs 281.55 Crores (Net) (including sanctioned cost of part estimate of Rs 3 82 Crares)

has been preparced and vetted by associate finance, 1s sent herewith {or sanction.

It is requested that sanction may kindly be communicated at the earliest so thar

\

| \ J\k\\ -

further necessary action may be taken [or execution of the work

DA - Asabove i g uﬂ\c v
X“f\ A (Briesh 1!.) \
k‘,‘\\\ ¢ : “w\ . ; / Chief Engincer/Con/Wes: /\\_,ﬁr\-r\\_;\wf‘-“
s A fo0 . S e AL - A
- pnf}/ *C\ m_.;\.w ] At For Chief Admn QitioenCon UN {\\p_s
'V '
: i \D 1 ST RSCYALE
s ;‘,k : : L \
pl \\! -i ,\-
.-\ ! 3 ) . -

SRR
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b ﬁ&VERNMENT OF INDI AR RN -
ISTRY OF RAILWAY! o
RAILWAY BOARD
MOST URGENT 3
NOAEU‘Z"CE"‘”BR’WO”‘B Programme-2013.14 New Delbi, dated 22.01.2013 9
- 5\
chist Bridge Engineer, ’
North Eastern Railway, L
Gorakhpur. o i
sub: Pretiminary Works Programme (PH-32), 2013-14 of Norih Eastern Raitway ~
. 32
The PB ftem No. 167 has been included in Pink Book 201213 with () sign thal
e COSES are provisional and awaiting sanction of the revised estimale. p
.\ : _ o I 1
Railway is advised 19 intimate the sanctioned cost of this work and also intimate o
went Authority. -

A

whather the revised estimaled cost has been sanctioned by Compet

otherwise immediate steps may be taken to obtain the necessary approval, so that this

work is exhibited in the Pink Book 2013:14 at their sanclioned cusl. ' o
: _ , s

The matter may be treated as most urgent and it may please be ensured that the

gatalied clarificaions remarks reach this office latest by 24.01.2013. ' _
’ | S
' 73
Encl. Budget Die's note dated 21.01.2013and < ; T R
List of Works having Provisional Cost as . ‘ A
per Pink Book 201314 el o _ . |

el ALK Ay

ivil £n
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NOHTH EASTERN RAILWAY ) 201213
2012-13 & Frrg ufisiafat o arfr, foraio w7 wrema £ Assefs-Acquisition, Construction and Replacement for

)

(s e E ) {Figures in thousand of Rupees)

e ~TF am 2012-13F  ETYUEH
®= R fargrm / Particulars Fmaza [ Allecation FAFTH 2005-12% e e
./ Project 1D ‘ srafed e /A A Balance 1
" B Latest  w/ Outlay  /Outlay - Befanceto
o Anticipated expected 10 end proposed for complele
e Cost of 2011-42 2002-13 work

Yero watwvor /| TRACK RENEWALS 1.50,00 16,3713

158 07.03.31.12 FfgEre-anrnd - Aam om) - 13.49 Rrfl sty A (or) - 3.89 o DRF 17.87.13
000M Redhy
Aunrihar-vatanasi - TRA(P] - 13.48 km & GTR{P) - 3.89 km n. R. 1510
24,00 3.27.98
156 07.0%.31.12 Iqr-swraviamy - Hamen (M) - 6.3 iy Rafa DRF 35198
100004 Rampur-Kathgodam - TRR(S) - 6.3 kim
@V Ballast ,
35,00 4369
160 07.02.31.12 viEr-amnem - Fdta - 22 fmf T DRF 47182 -
1002 Gonga-Baravanki - TBR - 22 %m T R. 8540
= Others
00 59749
161 07.02.31.12 syam-wtangy - Sgwane - 67.48 faeit g DRF 6.47.49 - 50
-1.00.002 Burhwal-Sitapat - TWR - 7.8 km
11,49 8
o, 162 07203132 1.5 31T FUT B %8 oA ¥ Wi = e ORF . . 49,88
L 009 o costing below Rs 2.5 crore each )
wrg - S wm / Toul-New Works et DRF - - 180888
AE - YAy T it DRF . .. 152,00,00 -
Total-Track Renewals
e wast w7 / BRIDGE WORKS
#- A FY / A - Works in Progress
163 07.02.32.02 Tivaqr-1izt - g €.182 7 183 % 7t v @ B DRE 13,1439 13,04,39 10,00
5-30.001 Gorakhpuw-Gonda - New bridges i lieu of Didge No.182 & 183
164 07.03.32.02 SWI-FATEETE (qA .39, 59, 66, 82 7 137); Swrm-ara-a5- weta3am DRF 24396 39,63 15,00 1,85,33
130002 (= 9.9) - Fegiwro £ i
Chhapra-Allahabd (bidge No 38, 59, 66, B2, & 137) - Phephana- ot SRSF | 46,04,57 26,04,57 -
Indara-Mau-Shahganj (bridge No 9) - Strengthening / rebuilding
165 07.02.32.02 Tiee-Tg - wRae eifg & et et (g 6.46, 40, 38, g - DRF 1.63,07 64.7% 100, 97,28
4390037 22 1632} . o
‘ 'éérakhpuu-r(hadaa - Reconsbruction as per MBG loading (bridge f@wh  + SASF 16,85.00 16,95.60
Nos.46, 40, 38, 22, 16 & 2) R T
166 07.02.32.02 ﬁqﬁ-ﬁﬁm—wﬁmﬁﬁntmgﬂﬁﬁmqﬁ .72, 73,91, wantq ORF- 22279 148,14 {500 . . 6185
1.30.001 306, 111, 116 7 123) :
Bhami-Aunrihar - Recontruction as per MBG loading (bdge Nos 72, fatef ~ SRSF 23,5521 225773 . 58,00
73,91, 106, 111, 116 & 125)
167 07.03.32.08 seiat - qafhafor (i A E111) ki - DRF 293.53.00° 36,30 30000 290,16,70
FI0OH . gan - Rebuitding (bridge No.1 1 on Ganga)
168 07.03.32.03 wigh-wreery - AR (Tew W R16) ECLyl DRF 204,68,00 444,09 618,56  1594,04.95
130002\ i Bajwlaha - Rebulding (bridge No.16 on Gandak)
- - 75,00
169 07.10.32.12 2.5 wetg U | ¥ ACTA & WA T T DAF
AOOIB e costing below Rs.2.5 crore eadh fafa {2y DF(4) . . 53.99
w5 - e Fd / Total-Works in Progress LEE] DRF - - 10,3496
far{d)  DF@4) “ - 53.99
q- T FA /B - New Warks ‘
170 07205212 2.5 FHy BIQ | &9 AP F UES T ‘Fi" Cap. . - 50,00
089 ks costing below Rs 2.5 core each e DRF - - §0,00
W) DF (4} ; . 10,00
wig - T FE [ Total-New Works gt Cap- - - 50,00
L DRF ; . 60,00

faf1(4)  DFi4y 10,00




A ﬁﬁ]} ATAT Cffice of the Project Director, / Ob
m Jt:'aj]f]i Il J{ ”57'55 f 377 Ganga Bridge 111, {Jhusi - Daragan))
" , ) i (Near husi Rallway Station). Jhus.

Rail Vikas Nigam Limited / Prayagrajﬂr\hirmg (UP). ndia

V. K. Agrawal/IRSE

CPM/Rail Vikas Nigam Limited

Email: gmrvnipryj@gmail.com

dycecvinay@gmail.com

M.Nc.:7458514011

(& Government of naiz Enterrise)

RVNL/BSB/GB/111/CORR./37/ N4 - £ ST 10-06-2024

Frewey, foren e wfafa
(Frarfa=r) v
AR, T 98

faw: T & 97 A HEAT 111 3N RIS & 24:76.2M Span & & AT & Haer
deah () g9 Ge wsil) wHid) A 2ie HidlSe diiadl s Yaieiel  93ie &3

3614/15-1 f&Aie 27-02-2024
(i) ST FIATHET & I1d TEIT RVNL/BSB/GB/111/CORR./37/781 Teatien: 01-03-2024.

S1dl TS & HEY IR AT 9 T o SIS & o dote did {od A & [ st 9y
I T791 ACET Tq=es TN T o SHIEA £ 1Y & ATeaA § ST [Far S Ter s |
N
Gk )
HETIEUE (W)

%@ﬂh - Deef PRYyT

; 1= /A,/ ,,--J %
L Loty
A ‘
(.Mi L «c:ﬁ/fi ol
; . A i

Regd office: Plot No. 25, (19 Floar), August KrantiBhawanBhikajiCama Place, New Delhi — 110066
Tel: +91 11 267382685/ 26738395/ 26738495, Fax: 481 11 26182957, Website: www.rvnl.org
Office of the Chief Project Manager - I: Old Kaveri School Complex, {Near Health Center), Wesiern Township
DLW, Varanasi, PIN-221004 (UP), India Email: comrvnlbsh@aemai.com
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L ) f AT Office of the Project Director,
{FE" jéd)i{j ]aﬁ]& ]a j;}jc's ;" 378 (anga Brioge 111 (Jhusi— Daragan))

. . L {Near Jhusi Railway Station], Jhus
Rail Vikas Nigam Limited /

Prayagra], Pih-211019 (UP). india
VoK. Agrawal [IRSE

CPM/Rail Vikas Nigam Limited
Email: gmrvnipryj@gmail.com
dycecvingy@gmail.com
M.No..7458914011

{4 Govgrnment of Indlz Enierprise]

RVNL/BSB/G/111/Corr./32/ SHH - A Date: 10-06-2024
(3R aeeA G en w3 @)
1. AR e (Tt

TET T@es A9 Ay
2. e, yEeas

fore a9 FRET wiAfy REIRER HE,

YORATSA, 3o 4oy
ﬁw;mﬁw@mﬁhmsﬁam,mm,ﬁﬁﬁmmmmmwim
FIFR
geest (i) WU weiwd ¥ OEe dwa TE2015/3/202-0/0ED (TECK) Td Ue TR &1 W/ REe
06/11/2023.

(i) 37 TEF WHR wAEr Seee wniee afeenl T WRIeRiE # YA S 3014/15-1
et 27-02-2024.

(i) ZH TS T T TEAT RVNL/BSB/GR/111/CORR./37/782 feamer: G1-03-2024.
HATH IGALT faagor

9. | = FT 118 Daraganj-Rebuilding (Bridge no. 111 on Gangaj

10. | et seen Rail Vikas Nigam Limited

11.| &re et arenr wEar & Ar# | [TDC-BBI (JV) Kolkata

12, g == Contract Agreement no: RVNL/BSE/Gangs Bridge/18-
18/ Works/Agt.03/0ated: 06.10.2020

13,1 Teid T B.B. No. Old P.B No. 121- {2003-04}
New P.B. No. 338 {2022-23)

14. | e Between fhusi — Daragan] '
Latitude: 14589378, Longitude: 2815111 :

{UTM Zone 44R, WGSE4)

15. | J9Td {Rs) 455.03 Cr.

16. g &1 IR Design Basis Report (DBR]

24 00 Span 76.2 M

T — Well Type

Pier, Pier Cap- RCC o

I ~ OWG (Open Web Girder)

ITDC Temr 99 & 3= §d 39+ Te Hiwasa fcamm 17.01.2024 &) S &7 & § @
RVNL garr (NMCG2024311€71) e 01-03-2024 &1 Flaaee aq—T“tTﬂ ECOl
\ -
P
EfT /smfa*raf):

Regd office: Plot No. 25, (it Floor), August KrantiBhawanBhikajiCama Place, New Dethi — 110066
Tel: +81 11 26738295/ 26736395/ 26738495, Fax. +91 11 26182E57, Website: www.rvnl.org
Office of the Chief Project Manager — I: Cld Kaveri Schoo! Complex, (Near Health Center), Western Township
DLW. Varanasi. PIN-221004 (UP), India Email: comrvnibsb@amail.com
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Office of the Project Director,

_ L(’f} jq 5 m iﬁ]éc Ganga Bridge 111, (Jhusi - Daragan))
,! (Near dhusi Raillway Station), Jnusi

!\Eﬂff VH’(&S N:’gam Umifﬁ@f Prayagraj. PIN-211019 (UP). India

V.K. Agrawszl/IRSE

CPM/Rail Vikas Nigam Limited

Email: gmrvnipryi@gmail.com

dycecvinay@pmail.com

M No.:7458914011

RVNL/BSB/G/111/Core./32/ Q i - J; Date: 10-06-2024

(A Govarnment of Ingiz Er

ERe aerw e mn e aam)

1. =l foesE (Gweard)
T Fos T fEes

2. Graaedl, warrs
TETATS, 397 Wed

faye (e & s @ Fear 111 SRl RS F 24x76.2 M Span & W AT & Tew F |

A e N s B i B e

weal: (i) TGT FaEs T fAve @ g9 @edr TE-12015/3/2023-O/c ED(TECH) Tedid 04-
01-2024.

(i) 39 Wt ud erel Aoy waies aiferdr fQwe gemmes | 9mie dwdn
3014/15-1 feats 27-02-2024.

(il) S8 FRIAT & S TEw RVNL/BSBIGB/A11/Cor/32/783 st 01-03-2024

ey () F ded &, wEAE dnityw sRw PR gew dEaee (Oegue SM22
(NIMCG2024117144643) feotier 19.01.2024 &7 40T 27 | '

TEH (i) G &, I faew F'Tw offce corr diaess ToReuE SM (NMCG2024311671)
i 01-03-2024 F7 U9 7T £

3 E dcus g fafies & gawr S e W G g

SWIFa vy & "3 F oz e TE/2015/3/202-0/0E0 (TECH) w9 o o o 5t / &=
06/11/2023 (Feeat-1) TSOT Fawo B0 fis o en 3FT9aRT R ve siea dafdd &
S Nar §

3. 3T 9T & FaW A HE.OE. dACTH W B dioee Sl fed uw SRS & ud
feaien 17-11-2023 (Feoad Ha¥ 2) & ORI TOsiemuT oar § &7 51 Wal § |

b. g S SO YT F AR SATEr & T AR & 9L N S W@ § s TEY
frrafat@a Femaf o dafte el @ T o g9 ¢

o o L

/ f,— -~
Read office: Plot No. 25, (18! Floor}, August KrantiBhawanBhikajiCama PEa@e/f\e,W'Delh - 110065
Tel +81 11 26738295/ 26738395/ 26738495, Fax: +01 11 26182957, Websfe: www rvnl org
Office of the Chief Project Manager - I: Old Kaveri School Complex, (Near Health Center), Western Township
DLW, Varanasi. PIN-221004 {UP), Indla Emall: cpmrvnlbsb@amail.com
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Office of the Project Director,

Ganga Bridge 111, {Jhusi - Daraganj)
(Nzar Jhusi Railway Station). Jhusi
Prayagra). PIN-211018 {UP). India
VK. Agrawal/iRSE

CPM/Rail Vikas Nigam Limited
Email: gmrvnlpryj@gmail.com
dveecvinay@gmail.com
Wi.No.: 7458914011

Rail V;Aac Nfg?m Limied {

(A Government o India Enterprize)

(iy ANRER TEERI 9F WEAn 2712/15-Fe Ao (2018-19) fdams: 25.10.2018- ©ram wid
TqooeT ¢ |

(i) WA USRI (AT Felr WIfUevT) JINRIS 93 J&AT 1395/15- Ao He (2021-22)) &=t
15-12-2020.

Gy Wl e (A
24-09-2021.

FoT wiRE) VAR UF T 781/15- T@le Fe (2021-22)) =

(iv) 39 forenfa=ni- JgT -SaEs oF & 1913/ugedie- ¥eY /2018 fear: 24-10-2018.

(v} AW folel ATTRE ((FR) YIRS, Ud dkal: 25(4)/ vfedTe/Aa/2018 o 23.10.2018.

(vi) 75 Tor SIS & A e cae 9e e g G TWeAld 3RY o o eer g, fewedr duar
ot 31-03-2024 g% & foEdr orr ofy 9o & §&a- 185565/UPPCRB/ALLAHABAD
(UPPCBRO)/CTO/BOTH/PRAYAGRAJ/2023 dated 23.06.2023.

frarvor ferowofy |

! ; ]
| | \

il kb

|3 9F 6/11/2023 ¥ wus
W /A T oeeiEr T g
s e & fovr miEa
FeAlGT  31/03/2023 I
R B DI A
=TT wse W) foRar S @ g
Fs 3 AT I sa 3R
ay IflER & wewE &

ST ol EM A & O § oEer 2 KM gl
Told FUA & AFald {efd $fF W OSTIIT I A |
foredr  wemfa ooiwmer R @ R
20/04/2021 &1 20/04/202% I 31/03/2023 dF &
T gere &7 3 & | werw B TH ¥ET F I
Far W v o7 g dEe e & eEr §ared gf
AT AT | GIEROT fEHTET @ 3US gEeER afE
F oFelE H e fwam T oor fo e

v (TauRAS) & aE
WaR g T IEEoT &
w9 A fears 07 10 2016 &7
3RrEEe W 3. 3187(31) ¥
dga Tfea feem @ § O3k
= JITEIOT (FTaToT)

Ioade ¢ | fasmr & feame 23/03/ 2024 S s @30 o |
T ©
wew T & fav usgE i vdlatr w0 Rew cww @ g @ &

AETATHE 1986 FT YT 5 &

[ [ _ H
Frorfea Far | ]

i, e TRar I | AEiA TR dewise 9 EHe
&g sliaamss Wice T giaur 3oy & g &
FROT 97 AT F THe diensa cens Hg
TopaT ST TerT | AR 719 dg918e U UCelohle
FT YT S 3erey WEl W F9A 99 A g
HIATeT & 9T feEE 1701172023 = BRG]

-

Regd office: Plot No. 25, (15t Floor), August KraniiBhawanBhikajiCama PI&FEE\‘IEWIBEEIWE—HOOGB
Tel: +81 11 26736295/ 26738305/ 26738495, Fax: +51 11 26182057, Websile: www.rvnl.org
Office of the Chief Project Manager ~ £ Old Kaveri School Compiex, (Near Health Center}, Western Township
DLW, Varanasi. PIN-221004 [UP), India Emall: comrvnlbshb@amail.com



Rail Vikas Nigam Limited

(A Government of inciz Enferprise)

Office of the Project Director,

Ganga Bridge 111, {Jhusi — Daragan))
{Near Jhusi Raiway Slation), Jhus
Frayagraj, PIN-211019 (UP). India

V. K. Agrawal/IRSE

CPM/Rail Vikas Nigam Limited
Email: gmrvntpryi@gmail.com
dycecvinay@gmail.com
M.No.:7458914011

7 aE Wt sadr | exa & @ee al SR sieesd dewEse &
TR aedl # ugEv w | S e g

forruT, TeurH IR geds F

g waid H IR €
F0gmar F wEuEr &
AR, VAT P gyl

T WETS® AGAT FOHIETT
Y yeva & U 3mERdw
el & g w7 &

S TEH T #e gl HRG !

WEFT T ST AlFa AT &
3t TS TaTe AT THE
ARl ST TOgeen 42 &
87 2016 e 07 H T
¥ Ieehdd  fgauor &

A 9T Y HefHlee e |

v. IR Fer &I B3 T S
$r galg & wEed

EAT AT AT W FE Fr

-~

o

gUEHorT & SrOgele
TUTTe |

Vi, 7P 18T U AST &l o W
I TEF T AT &7 W
TS T =AY

i, adAs & dawege W Eenge 99 AT &
fov Ew W cgae & E § 1 URe e |
JyEd & AU 3fEeea G’ WoAg g
3UelEt] o Bl & HRYT UF A & Wied W
Wager e ¥ | RS &g Aeers |
odE @ T 0 vveeRe AeY
NMCG20241711446743 Teamem  17-01-2024.
RVNL zarm (NMCGZ024311671} e C1-
03-2024 &I 3f=eES FT & TH § |

iv. Ho¥ foer AT (RN WRERTS # 23-10-
2018, 39 foenfoelt (Wex) ¥ 23-10-2024 =¥

AR 9Ied F Y

v. Fer SRR (HEH FHAA) IR T AT
o 25-10-2018 &7 9red femar «1ar &7 |

= s A

mmwgmw‘wgg. ﬁ?-*r?rfcc—

gyeror ATy 1986 & 9T |
15 & WIatnal & HeAHIL:

15. zfEfeEant zwr Gast

g ot Hewa S G e

3 m) WIS ¥ §g &+
e
W Gen s (FR) SEETs § 23-10-

/'

Tel +

495,

Regd ofﬂce Plot No. 25, (15t Floor), r\ugm KrantiBhawznBhikajiCama Piabi\}ew De!ha—‘|10066
81 11 26738205/ 26738395/ 26738
Office of the Chief Project Manager — |: Old Kaveri School Complex, (Near Health Cemer) YWestern Township

Fax: +81 11 26182857, V\ebSEE W rvnl.org

DLW, Varanasi, PIN-221004 (UP). India Email: comnvtilosb@amail.com
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Rail Vikas Nigam Limiied [

(4 Government of India Entgrprise)

Office of the Project Birector,

(anga Bridge 111. (Jhusi - Daragani)
(Mear Jhusi Railway Station). Jhusi
Prayagraj, PiN-211019 (UP). India
VK. Agrawal/IRSE

CPM/Rail Vikas Nigam Limited
Email: gmrvnipryi@gmail.com
dycecvinay@gmail.com

M.No.: 7458914011

wree sk Fel ¥ oIwedd
Ieausl ¥ faw afea (1)
Fi oy afEFga & Ige-ul
7 guF el ST AU

o ot & € Er = ged

g a§ g% $r g Gehdll, Il
SHIA @, Sl T T 9T JF

el @l § A raied A
Joeast & fou amfhgir

ad 0 waE T & o
&g e Ewadr W

IIW & @ g Tohell g0

kY

grem

o e aw et @ v

FAGEEAT AT Ioards] & Ha |

§ swEm @, foudr wefr
F A m@HIT, T ael H,
afe VF IWEEA] TT Seodd

¥, S W yyA FEEIT AT

Foodel TR &l ¢, 9T ol |

¥ 2018,
S HATIR ST # TS |

39 feonfasdr (wed) §  23-10-2024

sEF Faltwa 3w 5o aAfrege @or & oo
WHETH & v eelre # wAld 23-12-2021 =

o TS

FE H  3EwS G a | T FraTAT & Iedwd Ul YeN § gl AT
:W%IWHWWW*TWW

gfafa it e er wfRfa 5
e @ owicd USLTH.ALE
S g9 TEpTa / FAI Ty
0% F faar F s 2T e

foeTs a1 Hiedi@s o
St 3 y

Ig oq:'flﬁn 313\:-;?0—'{ a%
;“aua' éﬂ_ 310:131‘_\51 MW 7

AT JET @ T HEide
AT & e g/ g

mafey oOe # e A

|

F@mﬁmmmmi

qIOT H T

Are T TR |

T H A el (Few #en), Ser g g
Ao w3 W 3mHied o vRwoem |
gz See ECEIED feares 17-01-2024 &1
| 3OS oA Y BT e §

RVNL ZaRT (NMCG2024311671) feaiies (1-03-
2024 & FHiANZA T ST TR B

Regd office; Plot No. 25, (1% Floer), August Kram[Bhawaankcj {Cama Plaj N%w Delh&/ 10066

Tel: +91 11 26738205/ 26738385/ 26738485, Fax: 4
Office of the Chief Project Manager — I: Old Kaveri School Complex, {Near Healthk- Cenier), Western Township

91 11 26182057, Website:- W, rvnl.org

DLW, Varanasi. PIN-221004 (UP), India Email: comivnlbsh@amail.com
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Rail Vikes Nigam Limiled

/

(& Governmen! of India Enterprise)

Office of the Project Director,
(Ganga Bridge 111, {Jhusi - Daraganj)
{Near Jhusi Railway Station). Jhusl
Prayagra). FIN-211019 (UP), India
VK. Agrawal/IRSE

CPM/Rzil Vikas Nigam Limited
Email: gmrvnlpryj@gmail.com
dycecvinay@gmajl.com
M.No.:7458514011

forefor wét e e # |
figve & fr M @@ W Al
a\"TFl?WIlT$HchEﬂ'c5&lloﬁc—H!
gt # el 3N TS W
T et ¥ R weeR
AN W mﬁwmm..l
o \

EIE T R G T
HET 3ear S I SO
T /& A UGEUT g1 I IqE
fEureemy g9 @A &
Il g ur & @l |

5 |Tgr Fedwsm g OfF A
T gl 318H0T & e
fesifera 13.07.2017 (3.0.g.
200/2014 # TRA) gamn &7
sre &7 wv Wi Sl
frder & @R aew ey @
A W e IR ey A
T EET Jeeds e &y
ey iRt caHT T .E‘{—ﬁ
FaTzl @ wEERei™ afaufd !
;W—"—' EstE 3-TT""5T E»r[

e
Sl

- RO T 3R BT Sff el ©

@qiﬁ?ﬁwﬁmﬁm%mmaﬁ%ww

A

i

WWW&W“T'
wmﬁl‘@?rgtfmﬁm
L Gﬂ?ﬂ‘éﬁn ﬂmﬁsﬁﬁi

faemT & wy {emiE 23/06/2023
dUAr 31/03/2024 T g AT R E

TS }ic-lé—tln gd %?T’ 17;’01/2(}24 T t‘@ﬂ

SEarerals

-

/

1l

Read office: Plot No. 25, {1t Floor), Augusi KrantiBhawanBhikajiCama Place, R\\GW.DEPI*HOOﬁG
Tel: +01 11 26738295/ 26738395/ 26738495, Fax; +81 11 26182857, Websile: vaww Fon! org
Office of the Chief Project Manager — i: Cld Kaveri School Compiex, {Near Health Center), Western Township
DLW, Varanasi, PIN-221004 (UP). India Email: comrvribsh@amail.com
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Rail Vikas Nigam Limiled /

(& Govesnment of In

da Enferprise]

Office of the Praject Director,
Ganga Bridge 111, (Jhusi -~ Daragani)
{Near Jnust Railway Station). Jhusi
Prayagra), PIN-211018 (UP). India
VK. Agrawal/IRSE

CPM/Rail Vikas Nigam Limited
Email: gmrvnipryj@gmail.com
dyceqvinay@gmail.com

iM.Nc.: 7458914011

Wﬂ/yﬁ@%wwwiﬂ%ﬁmw%!

HToT FRF F R R
S| =g s glaivaa
R nd 1 IS TR |
fer RyfERE & 90w
1 R dfd e W Rl
AT SEdr adw  Sear
feaeh 31.03.2023 & TFCT
g ghl g o# g wied foean
| Ig uF §EHE wiTsR &
FelHles ¥ ST fRAr S
g

BT F IWIA & W TT B pun gerT (NMCG2024311671) Reid 01-03-
2024 FY AATSA FS FT GH § |

cﬂ?‘iﬁﬁﬁ%.ﬁ.@f.#ﬁ%@ﬁﬁﬁﬁfﬁﬁgmﬁﬁ F A & wR gy T forT T E
g AR vole gere & o AR U R forn v § | 39 E9Y A gRA aRw walc "aw §d
gef: TgATd e o forar §

d. 58% 3MAREd 319% Qe F FJAR §H 9 HiFomga dida wi & yuas & Rw &
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T the court of_JNTHE HON'BLE NETONAL GREENTRIELNAL AT PRINCIPAL BENCH NEWDELH
Suft /Appeal No. E"ﬁ} Np - b1} i 20248 Jurisdiction of 2024

&Hﬁﬁﬂ—” YA KISH. AN ONIDN (P LRWA ) Piff / Apptt./Petitioner/Complainant

VERSUS

CONIDN OF INDIA 2 DRS . Defdt./Respt./Accused

KNOW ALL to whom these present shall come that I/ we VINRY KR-A GIRRIWAL , CPM ! RVNL

The above named RisPandent re. R do hersby appoint
JTTENDRA KUMAR SINGH (Advocare)
TR SINGH & ASSOCTATES

C-57, LGF, JANGPURA EXTENSICON, NEW DELHI-110014
MOBILE NO. 9810260368
ENL. NO. D/454-A/1993.
(Herein after called the advocate's) to be my/our advocate in the above-noted case authorize
him:-

To act, appear and plead in the above noted case 1 this court or in any other court in
which the same may be tired or heard and also I the appellate court including High Court
subject to payment of fees separately for each court by me/us.

To sign file, verify and oresent pleadings, appeals cross-objections or petitions for
executions review, revision, withdrawal, compromise or other petitioner or affidavits or
other documents as my be deemed necessa:y or proper for the prosecution of the same case
1n all :ts stages subjects to payment of fees for each stage.

To file and take back aocuments, to admit and/or deny the documents of opposite
party.

To withdraw or compromise the said case or submit to arbitration any differences or
disputes that may arise touching or 1n any manner relating to the said case.

Te take execution proceedings.

Tke deposit, draw and receive money, cheques, cash and grant receipts hereof and to
do all other acts and things wxich may be necessary to be done for the progress and in the
course of the prosecution of the said case.

To appoint and instruc: any other Legal Practitioner authorizing him to exercise the
power and authority hereby conferred upon the Advocate whenever he may think fit to do so
and to sign the power of attornsy on cur behalf.

And 1 /we the undersigned to hereby agree to ratify and confirmm all acts done by the
Advocate or his subsutuie i the matter as my/our own acts, as if done by me/us to all
intents and proposes.

And I /we undertake that 1 /we or my/our duly authorized agent would appear in
court on all hearings and will inform the advocate for appearance when the case is called.

And I /we the undersigred do hereby agree not to hold the advocate or his substitute
responsible for the result of the said case. The adjournment costs whenever ordered by the
court shall of the advocate whzch he shall receive and retain for himself.

And I /we the undersigned do herzby agree that in the event of the whole or part of
the fee agreed by me/us to bz paid to the advocate remaining unpaid he shall be entitled to
withdraw from the prosecuticn of the said case until the same is paid up. The fee settled is
only for the above case and zbcve court. I /we hereby agree that one fee is paid, I /we will
not be entitled for the refund of the same in any case whatsoever and if the case prolongs for
more than 3 years the original fee shall be paid again by me/us.

IN WITNESS WHEREQF I/'we do hereunto set my/%r hand to these presents the

contents of which have been understood by me/us on this &4 \day of 4 gg 202"’-,?
Accepted subject to the terms of the fees. T

Advocatgm\ Client




'9/30/24, 6:48 PM Gmail - Advance Service of OA No. 3’8f 24 titled as Bharatiya Kishan Union (Purwa) Vs. Union of India & Ors.

Bedh g Servier - /1€

JITENDRA SINGH <jksingh93@gmail.com>

Advance Service of OA No. 611 of 2024 titled as Bharatiya Kishan Union (Purwa)
Vs. Union of India & Ors. |

1 message

- JITENDRA SINGH <jksingh93@gmail.com> Mon, Sep 30, 2024 at 6:47 PM
To: "rmsachiv.bkupurwa@gmail.com" <rmsachiv.bkupurwa@gmail.com>, secy-mowr@nic.in, dg@nmcg.nic, csup@nic.in,
"pd@smcg-up.org" <pd@smcg-up.org>, drm@bsb.raiinet.gov.in, dmall@nic.in, "roprayagraj@uppcb.in”
<roprayagraj@uppcb.in>, admin@itdcem.co.in

Dear Sir,

Please find attached copy of Reply on behalf of Respondent No. 8.
Kindly acknowledge receipt of the same.

with regafds.
from the Office of:-

Mr. Jitender Kr. Singh

Counsel for petitioner. -

C-57, Jangpura Extension, Delhi-110014.
E-mail:- jksingh93@gmail.com

contact: 9810260368.
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